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CENTRAL ADMINISTRATIVE :TII,RIBUNAL
. GUWAHATI BENCH

Original Application No.26 of 2000
: And
Originatl Application No.27 of 2008

_ Daie of Order: This the 22" day of February 2010

The Hon’ble Shri Mukesh Kumar Gupta, Judicial Member

“The Hon’ble $hri Madan Kumar Chaturvedi, Administrative Member

Shri Sunil Mishra,

Resident of Quarter No.24,

Type-1I1, Block-IV, ].P. Nagar,

Telecom Colony, BSNL,

Dibrugarh-786001, Assam. ... Applicant in 0.A.N0.26/2009

Shri Prakash Singh,

Resident of Quarter No.8,

Type-UI (New Block}, '

1.ichubari Telecom Colony,

Lichubari, Jorhat-785001, B

Assam. ...... Applicant in 0.A.No.27/2009

By Advocate Mr B. Sarins.

[
b

-~ Veyrsus -

The Bharat Sanchar Nigam Limited
represented by the Chairman and
Managing Director,

Bharat Sanchar Bhawan,

Janpath, New Deihi-110001.

The Assistant Director General (DE)
Corporate Officer,

Departmental Examination Section, -
o™ Floor, “A” Wing, :
Statesman House, Barakhamba Road,
New Delhi-110001.

The Director (HRD),
Bharat Sanchar Nigam Limited,
Bharat Sanchar Bhavan,

H.C. Mathur Lane al Adn. -
New Delhi-1 1ge®i. Mg




2 (1. AN08.20827 of 2009

4,  The Assistant Director Telecom (Rectt.)
Ofo The Chief General Manager,
New Administrative Building, Panbazar,
BSNL, Assam Telecom. Circle,
Guwahati-781001, Assam.

5. The Chief General Manager, RSN1,
New Administrative Building, Panbazar,
Assam Telecom Circle, )
Guwahati-781001, Assam. ..... Respondents in both the Q.As

By Advocates Mr M.R. Das and Mrs M. Das.

L Y Y Y R TR XY XY

ORDE R (ORAL)

MUKESH KUMAR GUPTA

UDICIAL MEMBER

Issue raised in both these O.A.s being similar and common
in nature, the same are dealt with by present common order. For sake

of convenience, facts are detineated from O.AN0.27/2009,

2. Respondents vide circular dated 09.02.2007 decided to
conduct departmental competitive examination to the post of Sub
Divisiona) Engineer (Telecom) to fill up the vacancies for the vacancy
years 2001-2002 to 2005-2006, and Jater on debermined the eligibility
list. Vide circular dated 27.06.2007, a list of eligible candidates as
well as ineligible candidates was circulated. Bath the applicants’
names appeared in the list of ineligible candidates. No representation
was preferred against it. 1t was only after more than a year when
result of said examination was declared, they happened to prefer
representation on identical basis on 12.07.2008 followed by reminders
dated 25.07.2008. Further representation was also made on

27193008,




3 0.A Nos. 26827 of 2009

obtained in Phase-1 Training when they were appointed to the post of
Junior Telecom Officer, is the determining factor for deciding seniority

list of said grade. It is contended that Shri Waryao Sareo as well as

Shri Sarihaddu Seshagirirao obtained lesser marks than applicant in -

O.AN0.26/2009 and, theretore, they ought to have been treated -as

junior in the select list/seniority tist of said grade of JT0. Recruitment.

to the next post of SDE is gaverned hy the Recruitment Rules known

as, “Sub-Divisional Engineer (Telecom), Recruitment Rules, .'2(")0'2;",
notified on 28.02.2002. As per Schedule appended thereto, 75% posts
are to he filled by pmmatién on the basis of seniority-cum-fitness and
25% by Limited ,f.)epértmtamta) Competitive Examination. As per
c:oviu,mn 12 of the said Schedule, JTOs whe have rendered not less

than “three years regular service in the grade as on 1* July of the year

of Examination” is made eligible for applying for said post. Said

column containg five notes. Note No.b prbw‘das that: “where juniors
who have completed their qt_»mlit}ring eligibility service éi‘e heing
considered for promotion, their seniors wml,_ld also be considered
provided they are not short of requisite qualifying/eligibility service by
not r‘nom than one year”. Applicants’ grievance is that they. are’ not
short of more thap one year on ’!:he date of exanﬂna!:;ic);"n and as such,

they are entitled to participate in the examination held for the

vacanecy of various years namely, 2001-02, 2002-03, 2003-04, 2004-05%

as well as 2005-06.

3. it is not in dispute that Sarihaddu Seshagirirso joined the

post of JTO oo 24.062002 while Waryan Sareo joined said post on

08.07.2002, Both the applicaz g(mig%dfb fhe said post on the same date

‘namely, 26.10.2003. Py %,




4 v O.AN08. 26827 of 2009

4. Question which arises for consideration is whether Naote 5
could he operated or not as contention raised by the respondents js
that applicants being not eligible having not satisfied three years
regular service in the grade were declared ineligible vide
communication dated 27.06.2007 and thus there is no scope for

jutfic:ial interference hy this Tribunal.

‘ 5. We have heard Mr_ B. Sarma, learned counsel for the
applicants in both O.As, Mr MR. Das, learned counsel for
respondents in (i).A.Nn.Z‘?/ZODQ and Mrs M. Das, learned r;mmse‘ for
respondents in O.ANe26/20009, and also perused the pleadings and

other material placed on record.

6. In order to appreciate whether applicants can take.

recourse to Note $ of columan 12, it would he expedient to notice said
clause, which reads as under:
“Where juniors who have completed their qualifying
eligibiiity service are being considered for promotion,
their seniors would also be considered provided they are
not short of requisite qualifying/eligibility service by more

thep.ong yeer.” ‘ .
(emphasis supplied)

7. We may also note that vide circular dated 16.04.2007, the
date of eligibility with respect to vacancy year had been made known

to all concerned. The relevant excerpts reads thus:

“Vacancy Yr -

2001402 Completed 3 yrs as on 1.7.2001
2002-03 - Completed 3 yrs ason 1.7.2002
2003-04 g Completed 3 yrs ason 1.7.2003

* Completed 3 yrs as on 1.7.2004
Completed 3 yrsason 1.7.2005”




5 0. ANo05.26&27 of 2009

7. Perusal of the abave would show that applicants were
appointed as )10 on 26.05.2003. It is contended that certain alleged
juniors namely, Sarihaddu Seshagirirao and Waryao Sareo were lower
in senjority list, thus they could invoke said clause. fn ouwr considered
view said clause Note 5 could be invoked only when they are short of
requisite qualifying/eligibility secvice hy not more than one year. The
date of eligibility vacancy year 2005.06 as described vide circular
dated 09.02.2007 was 01.07.2005. Applicants had joined sald service
only on 26.05.2003. Counting this date from 26.05.2003, it would be
seen that on 01.07.2005 applicants wanld he short of more than one
year service, namely one year one month and five days to be precise.
in such circumstance their contention that sald officials are juniors or
otherwise has po relevance. Hence . applciants’ case is totally .

misconceived and misleading and, therefore, there is no justification

in their claim.

8. 0O.A.s being bereft of merits are accordingly dismissed. No
costs.
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vvCompetrtlve I:xamlnatron held for promotron ‘of the Junior Telecom Ofﬁcer“"‘r'

v BEFORE THE CENTRAL ADMINISTRATIVE TR 1"? L

LT

GUWAHATI BENCH:: GUWAHATI

‘(.)RIG‘INAL'APPLICATION' NO. Q? _/ ,2_00‘9-"\ |
_-vSr_i'Praka_sh Singh

. .,Applicant |

-Versus -

~

The Bha1 at Sanchar Nrgam lerted & ors

Respondents -

- synopsis o=

Bemg aggrreved by the, deprrvat1on and the discrimination meted out to o

the apphcant in not allowing him to appear in the Limited Departmental. '

the post of Sub Divisional Engineer for vacancres pertarmng to the year 2005-’:.’ -

- '2006 he has come under the protectrve hands of Your Lordshrp s for redressal. g

of hrs genuine and bonaﬁde grlevances

The applieant was selected for’app'ointment against the. poSt of ."Jun'ior- .}
Telecom Officer in the year 2001. Thereafter the respondent corporatlon sent .

h1m for the mandatory Orrentatron Tralnrng Programme wef .17. 02 2003 to-

13 03. 2003 in the Reglonal Telecom Trarnmg Centre Nagpur on completlon of .
whrch he was engaged in field training in his division and was agam sent for S
the Junior Telecom Officers Trarnlng (Phase—l) at the. "Regronal Telecom. -
,Trarnrng Centre, Gachlbowh Hyderabad wef 06 10.2003" to 12.12. 2003,
o whlch the apphcant completed successfully and consequently he was posted as’ L

a Junior Telecom Officer (OCB) in the BSNL ofﬁce at Jorhat wherem the

apphcant is still contlnumg




R GO o1 T ot
Centrai ﬁvdm:"*stiyﬁv Trisunal ]

é%=annﬁa
L . : . e wahati Bench
The next promotlonal avenue for the post of Junior-Fetecom Uulcer 1s

the post of Sub Division Engmeer The promotion to the said post is govemed

by 4. set of Rules called the Recru1tment Rules Of Sub D1v1s1onal Engmeer
(Telecom) Column 5 to 11 of the schedule to the said Rules deals wrth the .
‘method of recru1tment age. limit, qual1ﬁcat1on and other matters relatmg to the.
o sald-post. Column 5 of the schedule de_clares that the crrterra for selectlon to
the said post is Selecti'on-_cum-Seniority.} Column 11 states that 75% of. the
posts' are to be ﬁlled by way of promoting the eli‘gible candidates -onthe.basis -
| of seniority cum fitness and the_remaining 25% of the_ p_osts are to be ﬁlled by
_ Way of conducting a Limited,Departmental' Competitiye Examlnation; Colurr‘.l.g"
12 further _'declares_ that in,lcase_-of‘ incumbents -aspiring to part_icipate in'_the' o
Limited Departmental Competitive Examination,, a concerned Junior Telecom
o Ofﬁcer has to render not less than 3 years of regular service in the grade' on the» |
1" day of July of the year in which the examrnatlon is held, the cruc1al date for .

: 'determmmg the e11g1b1l1ty of the incumbent bemg the 1St day of July of the year: L
’ 'd to which the vacancies pertam Therein 1t is further stated that in case JUHIOI‘S 1nv
servrce who have completed their quahfylng e11g1b1l1ty servrce and consrdered -
for: promot1on their sen1ors would also be considered prov1ded they are not

short of the requisite qual1fy1ng/el1g1b111ty serv1ce by more than one year :

_ In terms of a communication bear1ng letter No. 5-4/2005-DE dated o
09. 02 2007, the applicant applied for appearing- in the Limited Departmental |
Compet1t1ve Examination that was to be held for selectmg candidates for'
appomtment against the posts of Sub Dlvrslon Engineer pertammg to the year :
‘2005 2006. As he was wartmg 1n ant1c1pat1on that he would be allowed tol o
appear in the sa1d Departmental Exammatron the applicant was shocked and o
surprlsed to come across -a commumcat1on bearing No. Rectt-1/57/2007/29_
_dated 27.06. 2007 whereby he was declared to be 1ne11g1ble for partlc1pat1on in
the said Departmental Exam1nat1on on the ground that he had not rendered 3
'years of contmuous service in the Grade of Junior Telecom Ofﬁcer which-

"accordmg to the respondent corporat1on is"the requ1rement of the Rules of

2002

It 1s pertment to mentlon hcre that sen1or1ty in the cadre of Junior.

Telecom Officer is determmed on. the bas1s of the marks secured by an
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o mcumbent in the Phase-I tralmng and Junlor Telecom Ofﬁcers who were -
" juniot to the applicant on the basis of the marks obtalned in the sa1d trarnmg, S
- but have completed 3 years of contlnuous servrce in the cadre were allowed to. -
: part101pate 1n the said Departmental Exammatlon which fact automatrcally '
_renders the apphcant eligible to appear in the selectlon process 1n1t1ated for S
promotion to the post of Sub Dlvrsronal Engineer in terms of the prov131ons o B

contalned in Column 12 of the Schedule to the Rules 0f2002.

Hrghhghtmg the sald aspect of the matter the apphcant preferred serles =
= of representatlon praymg for ameliorating his genume and bonaﬁde grlevance' o
| 1n not perrmttlng h1m to appear in the said Departmental Exammatlon but hlS
effort towards amehoratmg his grievance was rendered in fructuous wrth the |
issue of a communlcatlon bearing No. Rectt-1/57/2007/63 dated’ 05 11 2008 by :
' .Whlch the Assistant General Manager (Admn) commumcatlng the rejectlon of :
A h1s prayers to the General ‘Manager Telecom, BSNL Jorhat As such th1s .

. | apphcatlon prayrng for urgent and 1mmed1ate rehef/ rehef’s

FﬂedBy :
B )

Advocate - "
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ORIGINAL APPLICATION NO D\‘}' /- 2009

1. 2001

. respondent corporatron ‘the- apphcant was selected for.'-.’

- Sri Prakash Singh

-Versus - .

The Bharat Sanchar ngam erlted & ors

Respondents. o

* LIST OF DATES

Pursuant to recrultment process conducted by the."'

: appomtment agamst the post of Junior Telecom Ofﬁcer

‘2002_ - :

. Feb, 2003

| The Recrurtment Rules of Sub DIVISIonal Englneer 2002':‘ -

came Into force.

The respondent corporatlon sent the apphcant for the

S ._A_ppiicant'

o

" ‘mandatory Orrentatron Trarnmg Programme W, e.f. ., Lo

o Oct, 2003 :-
o Trammg Centre Gachrbowh I—Iyderabad, ‘ w._e.f._

090207

- vIncumbents aspIrrng to partrcrpate in the’ LImIted o

17.02.2003  to 13 03.2003 in the Regronal Telecom‘;' -

Trarnlng Centre Nagpur.

‘The apphcant was again sent for the JunIor Telecom_ o

-Ofﬁcers TraInIng (Phase-l) at the Reg10nal Telecomi’ :

06:10.2003 to 12. 12 2003

-Apphcatlons invited by the respondent corporatlon from-

Departmental Competrtwe Examrnatron to be held for -
filling up- the posts’ of Sub DIVISIOnal Englneer and the.

apphcant apphed for the same in terms of the sa1d_'f ) k

1nv1tat10n



6,

11.

13
. 14. -

15

16. -

16.04.07--

27.06.07 :-

150707 -

- selecting candidates  for the post of Sub D1V1s1onal -

 08.07.08 -

12.07.08 -

15.0__7.0‘8_:;

25.07.08:

© 27.08.08:-

05.11.08 =

26.11.08 :-

126.11.08 -

" Director, BSNL vrde another 1epresentat10n towards :

Cﬁfm‘&( ﬁffﬁlh seFuYCh

mrgrétma‘ctta

iwahati, Ben

*" Lo fs ms

The respondent corporatron extends he.t time.Tor receipt-o:

-apphcatrons from 1ncumbents aspiring to partlclpate in the S

Limited Departmental Competltlve Examlnatlon

The respondent corporatron published a hst of candrdates‘ "

found 1ne11g1ble to- partlclpate in the said Departmental o -

Examlnatlon and the name of the apphcant ﬁgured_'
therein. | |

The L1m1ted Departmental Competltlve Examination for

Engineer was held by the respondent corporatlon

The respondent corporatlon pubhshed a Tist of successful

candidates found ehglble for promotron to the post of Sub S

Dlvrslonal Engmeer

The apphcant preferred a representatlon for redressal of

his grlevance ‘towards' not allowmg him to partlcrpate in }"- B
“the sa1d Departmental Exammatron o
The representat1on dated 12.07.2008 preferred by the

,_appllcant forwarded to the concerned authorlty

o,

‘Availing 1o response the. apphcant re1terat1ng hlS prayer -
‘made in the representatlon dated 12.07. 2008 preferred- -
_another representatron ' o -
Another representatlon preferred by the apphcant o |
_ repeatmg his. prayers made v1de the representatlons dated“ :

' 12.07.2008 and 25.07.2008 and the same was forwarded
to the concerned authorrty on the same very day

.The A551stant General Manager (Admn) reJects the _'

prayers made by the apphcant by the series of_

representatlons preferred by. h1m and commumcates the e
“decision to the General Manager Telecom BSNL; Jorhat _
The ofﬁce of the Chlef General Manager (Telecom) S
1ssued dlrectron to appomt the selected candrdates agamst -

-the posts of Sub D1v1s1onal Engineer. " |

The apphcant approaches the Chalrman &. Managmg' .‘

“In

. . .
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| r‘niti'gati'ng- his grieVancé in not allowin

in the said Departmental Exammatlon
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The dec1s1on towards rejectmg the prayers made by the

appllcant vide hlS series _of represcntatlons, was.

communicated to him.

Filed By

e

N Advocate _
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'ORIGINAL APPLICATION NO. 9\?’ / 2009 -

© 'BETWEEN .

. Sr‘i Prakash -Si‘ngh vresident vof QTR No.' “
. | 8, TYPE III(New Block) L1ehubar1 Telecom
.:'Colony, Llchubarl Jorhat—785001 Assam .
' R ‘ Appllcant
. _AND- |

| '1.- The Bharat Sanchar ngam L1m1ted~' .
| represented by the Chalrman and Managmg o

Director, Bharat Sanchar Bhawan Janpath |

"..Z'vNeWDelhl—IIOO() o X ’-l:,-.

» 2.“ - v. The A551stant Dlrector General (DE)_
Corporate © Office, - . Departmental
'. Exammatlon Sectlon 9“ Floor “A” Wing,
B Statesman House Barakhamba Road New."
Delhi - 11000, | |

- _ 3.A The Dlrector (HRD) Bharat Sanchar

.'ngam L1m1ted Bharat Sanchar Bhavan
| H.C. Mathur Lane Janpath New Delh1 —
"110001 "

-+ 4 The As31stant Dlrector Tele‘com
‘(Rectt) O/o The Chlef General Manager

_ o New Admlnlstratlve Bulldmg, Panbazar
: ",'BSNL Assam Telecom Circle, Guwahat1 4
’781001 Assam

,J,{,:"‘.
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5 1 The Chlef General Manager BSNL
| New Admlmstratlve Bu11d1ng, Panbazar
Assam Telecom Citcle, Guwahat1 781001

Assam

. .;,Respondents

1. PARTICULARS OF THE: ORDER AGAINST WHICH THIS
L APPLICATION IS MADE: =

Thrs orlgmal apphcatlon has been preferred agamst the order bearlng o
No Rectt-1/57/2007/29 dated 27. 06 2007 depr1v1ng the appllcant to appear in
‘the Limited Departmental Competltlve Examlnatlon held for selectlon of‘
candrdates for the posts of Sub D1V1srona1 Englneer from amongst the Jumor g :

‘Telecom Ofﬁcers (Telecom) for the vacancres pertamlng to the years 2001~

’ 2002 2002 2003 2003 2004 2004 2005 and 2005-2006 on the ground that the -

}apphcant does. not fulfill the e11g1b111ty crlterla of rendermg 3 (three) years
regular service 1n the Grade of Junior Telecom Ofﬁcer on the 1St day of July of
‘the year m whrch the exarnlnatlon was held This apphcatlon is further d1rected..

’ agarnst the arbltrary, 111egal and malaﬁde actron on the part of the respondent |
authorltles 1n rejecting the prayer made by the apphcant vide his
representatrons dated 12.07. 2008 25.07. 2008 27. 08 2008 and 29 12 200‘8 to:
) mrtlgate his gr1evance as regards not allowrng h1m to appear in the said

'L1m1ted Departmental Competltlve Exammatlon ‘held for the purpose’ of ]

selectlng cand1dates for the posts of Sub D1V1s1onal Engmeer

2. JURISDICTION:

The apphcant further declares that the subject matter of the case is

w1th1n the Jurlsdlctlon of the Admlmstratwe Tr1buna1



oy
.

uwahatt Bench '

3. LIMITATION:

The appllcant declares that the 1nstant case has been ﬁled w1thm the

llmrtatlon perlod prescrrbed under Sectlon 21 of the Central Admmrstratlve

| ‘ »T-rlbunal Act, 1985.

4. FACTSOFTHE CASE:

.- 4. 1 - That the apphcant is.a citizen of India and a re31dent in the state'
of Assam and as such he i is entitled to all the rlghts protectlons and pr1v11eges" '

“ guaranteed under the Const1tut1on of Indla and the laws framed there under

| 4, 2 - That the applicant states that pursuant to a process of selectlon' o
he was selected for apporntment agamst the post of Junior Telecom Ofﬁcer and.
'was thereafter sent for the JTO orientation trammg programme wef

17.02. 2003 to 13. 03.2003 in the Reglonal Telecom Tra1n1ng Centre Nagpur -

_ On completron of the sa1d tralmng, the apphcant along w1th the other_ -

candldates were relieved from the sa1d center w1th 1nstruct10ns to report to their -

D1v1srons Durmg the period of tra1n1ng the apphcant was pa1d st1pend w.ef.
117.02.2003 to 13.03. 2003 ' '

A copy of the order dated 13.03. 2003

' rellevmg the apphcant from ‘the Telecom

Trammg Centre is annexed as Annexure— 1.

43. " That the applicant' states' that after reporting ‘i.n'hls .Dislision" in_' |
: terms of the order dated 13. 03 2003 he was. engaged in ﬁeld trammg and was -
agam sent for the Junior Telecom Ofﬁcers Tralnlng (Phase-l) at the Reglonal' |
Telecom Training Centre, Gach1bow11 Hyderabad w.e.f. 06. lO 2003 to-.

“12. 12 2003, Wthh the apphcant completed successfully and was thereafter-
reheved from the said Centre w1th mstruct1ons to report at GMTD Jorhat N

A -copy of the order dated 12 12 2003

relrevrng the appllcant from the sa1d Center.' '

is annexed as Annexure 2.

bt
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44. ' That your appl1cant states that presently he is posted as a Jun1or. )
Telecom Officer (OCB) in the BSNL ofﬁce atJ orhat and has been drschargmg B

~ the duties and respons1b111t1es entrusted to h1m to the best of his abll1t1es and
without any blemish to any quarter. The appl1cantfor his hard work, dedlcatlon-.
“and sincerity tovyards his -servi_c‘e _has -earn'ed the_-praise of __all-_"concer'ned and-
“hever has he been communicated w1th any adverse remark in the matter of

' discharge of his official duties till date.

45, © That your applicant states that the next promotionalaVenue 'for_-' B
the post of‘ Junior Telecom Ofﬁcer is the'pos.t-of Sub' 'Division ‘Engine"er The -
promotion to the sa1d post is governed by a set of Rules called the Recrultmenti '

| Rules of Sub D1V1s1onal Engmeer (Telecom) Column 5 to ll of the schedule o
to the said Rules deals w1th the method of recru1tment age 11m1t qual1ﬁcatron "
and other matters relat1ng to the said post Colunm 5 of the schedule declares ’

" that the criteria for select1on to the sa1d post is Selectron-cum—Semorrty .
: Colunm 1 1 states that 75% of the posts are to be filled by way of promotmg the .
| ellgrble candrdates on the basis of sen1or1ty cum ﬁtness and- the rema1n1ng 25%
of the posts. are to be filled by way of conductlng a L1m1ted Departmental
'Competltlve Exammatlon Column 12 further declares that in - case’ of .o
1ncumbents aspiring to participate 1n the L1m1ted Departmental Competltlve |
- 'Exammauon a concerned Junlor Telecom Ofﬁcer has to render not less than 3
N years. of regular service in the grade on the lSt day of July of the year. in Wthh o
the exammatlon is held, the crucral date for determmmg the e11g1b111ty of the. | |

. 1ncumbent belng the 1 day of July of the year to wh1ch the Vacanc1es pertam |
Therein it is further stated that in case Juniors in service who have completed o

'thelr qual1fy1ng ellg1b1l1ty service and cons1dered for promotron the1r semors -.
would also be considered provrded they are not short of 'the requls1te

quallfylng/ehglblllty service by more than one year

A copy of the recruitment Rule.'along_ with |

the schedule is annexed as Annexure -3

4. 6 -~ That your appllcant states that in terms of a commumcanona '

'bearmg letter No. 5-4/2005 DE dated 09 02.2007 he apphed for appearlng in

.
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-the Limited Departmental Competrtrve Exam1nat1on 1 W ha“ ig_”{’

~ candidates for apporntment agamst the post of Sub Drvrslon Englneer L
| pertalnmg to the year 2005 2006. It is pertment to mentlon here that the’_ N :
, 'respondent corporatlon through Personnel 1T Section vide its
| .commumcatlon bearing No. 2- 29/2005-Pres II dated 16.04.2007 1nt1mated all.v g
concerned regarding extendmg the last date of rece1pt of applrcatlons for .
-appearrng in the sa1d examlnatlon to 25 04. 2007 V1de the said commumcatlon] .

dated 16..04.2007, the respondent corporatlon’also clarlﬁ.ed the doubts- a'_s;

regard_s the eligibility of fthe incumbents .with: regard - to- ﬁrlﬁllin"g" the

reqUirement' of -'rendering 3 years service in ‘the "grade of “Junior Telecom

" Officer. The doubt mentroned at Ser1a1 No. 1 of the said commumcatron'_ a
. clarrﬁed the. date on Wthh an incumbent should have to complete 3 years of '

| continuous. service. At ser1al no.2 it stated that the per1od spent on trammg for - -

apporntment as Jumor Telecom Ofﬁcer is'to be reckoned towards countmg the‘ _

3 ‘yeats regular service perlod in terms of the Ofﬁce Memorandum dated' e
08.03.1983. At ser1al no. 3 it was ﬁ,lrther rerterated that in case Jumors 1n o
| service who have completed the1r qual1fy1ng el1g1b111ty serv1ce and cons1dered

for promotron -their seniors would also be cons1dered provrded they are not_ o

short of the requls1te quahfymg/ehglbrhty service by more than one year

" A copy of the comimunication dated

16.04.2007 is annexed as Annexure- 4.

4.7. ’ .'T'hat your applicant states that as he was waiting in anticipation

that he would be permitted‘to appear in the abOVementioned Departrnental
Exammatlon he was shocked and surpr1sed to come across the commumcatlon_' B

: bearlng No. Rectt-1/57/2007/29 dated 27 06. 2007 whereby a list of candldates N

was enclosed who were found not ehgrble to appear in ‘the abovementloned S

examrnatlon in terms of the prov151ons of the Recrultment Rules of 2002 and.

-the amendments thereof effected from t1me to time. The name of the appllcant _
appeared in the said list at serral no. 5 and he was declared 1nehg1b1e to appear 3 -

in the sa1d Departmental Exarmnatlon

| M/-
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4 8 o That your applrcant states that on reJect1on of his cand1dature forv |

appearmg in the Limited Departmental Competrtlve Examlnatlon he enqulred

in the office of the respondents as regards the ground for rejectlon of hlS‘:

‘candldature and he could learn from his office sources that he did not fulfill the
| ehgrbrhty criteria of rendermg 3 years of_ cont_muous service in the grade of »

* Junior Telecom Officer. It is pertinent to mention here that recruitment to the -

post of Junior' Telecom Officer is made on an All India Basis, but‘the seniority N

in the cadre i is determmed on the basis of the marks obtarned 1n the Orrentatlon' S

| Trammg/Phase | tralnlng 1mparted to these recru1tees

49. | o That your apphcant states that on further enqurry he could learn}

, cadre namely Sri Sarlhaddu Seshagmrao Assam Circle and Sr1 Waryao Sareo

that his juniors in the “cadre- of Junlor Telecom Officer, but who have_

'completed the requ1rement of putting in 3 years of continuous serv1ce in the ,}

Assam Clrcle and had obtained lesser marks than the apphcant in .the-

'Orrentatron Tra1n1ng/Phase-I training were perm1tted to appear in the sa1d' N

Departmental Exam1nat1on which fact makes h1m eligible to appear in the said |

, examlnatron in-view of the pr0v1s1ons contained in Column 12 of the Schedule .

N to the Rules of 2002 and also the clarrﬁcatmn glven to the doubts ralsed at L

Ser1al No.3 of the communrcat1on dated 16.04. 2007 The abovementloned‘ =

.provisions clearly states that in case juniors in serV1ce who have completed_

therr quahfylng el1g1b111ty serv1ce and con51dered for promotlon ‘their seniors

'qualrfyrng/e11g1b111ty service by more than one year. 5I‘he juniors of the

~ would also ‘be con51dered provrded they are not short of the reqursrte-

. _appellant who were recruited through the same recru1tment process and belong. =

to the 2001 Batch of the Junior Telecom Officers. hav1ng been allowed to

' el1g1b1e to appear in the said exam1nat1on 1nasmuch as he does not fall short of

appear 1n the sa1d Departmental Examination, automatlcally renders applrcant_ N

the requisite quahﬁcatron/ehglblhty serv1ce by more than one year for the

Vacancres of Sub Divisional Engineer pertaining to the year 2005- 2006 and-

o

a h1ghl1ght1ng the sa1d aspect of the matter he preferred a representatlon dated
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12.07.2008 towards redressal of hlS genume and bonaﬁde grlevance The said”

representatlon was forwarded to the concerned authorlty by the ofﬁce of the

‘_ | 15 07.2008. Thereafter the appellant preferred another representatlon dated
- .25 07 2008 reiterating the claims and prayers made by h1m v1de the.

representatlon dated 12.07.2008.

‘Copies  of the. ‘repr"esentation dated

12.07.2008 and 25 07.2008 and the "

- forwarding dated 15.07. 2008 are annexed as‘

Annexure 6,7 & 8respect1vely

| 410, That your applicant 'states that in the meantirne the .reSponde'n't-. L
corporatibn 'bc'onducted the said L1m1ted Departmental Competltlve_ ’
- 'Examlnatlon on 15.07.2008 and also declared the result thereof pubhshlng a
merit list of candldates who were successful i in the said Exammatlon under the

A _'25% quota V1de its commumcatlon bearlng No 5 3/2007 DE dated

08.07. 2008
A copy of the communication dated
08’.07.-20(;)8' is annexed as”An’n'e'xnre -9.
411, " That yo'ur_' applicant states  that finding no response to his

N . r'epresentations.dated 12.07.2008 and 25.07. 2008, he once again reitefating his

earher claim preferred another representatlon dated 27.08. 2008 and the sard' -
_representatlon was once agaln forwarded to the office of the DE (Admn &_ |
: Opn) GMTD BSNL Jorhat on the same date. In response to the_'

abovementioned representatlons ‘the office of the Assrstant General Manager S

(Admn) communlcated to the office of the General Manager Telecom ‘BSNL,.

Jothat vide the communlcatlon bearmg No. Rectt—1/57/2007/63 ~dated
0s. 11 2008 the dec1sron towards reJectron of the prayer made by hrm on the -
ground that he had not ralsed his obJectlons before the commencement of the

' 'examrnatlon The rejectlon of the prayer. of the: apphcant was communlcated to

: 'hlm vide the communlcatlon bearrng No. E 7/Group B/Exam/2()08 09/21. -

dated 06 01 2009

u:.i'd 3 ;::;Qu”al,

K]

D1V1sronal Englneer (D- TAX Moblle) Malowah Jorhat vide hlS letter dated o ]
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Copies of th'erepresentatlon- an_d- forwardin‘g."i B
dated 27.08.2008 and the communication
“dated 05.11.2008 and. ,06‘-012'009- are’

| . _annexed as Annexure - 10 11, 12 & 1'3,-'

) respectlvely

4.12. . » That the applieant states that in the meantime, _igno_rant of ’the_fa'ctf" .
| that his prayers for r‘edressing hts grtevanee towards not- 'allowing' him to‘
'appear in " the erlted Departmental Competrtlve Examlnatron has been-;: k
reJected he preferred another representation before the Cha1m1an and
' Managlng D1rector BSNL on 29.12.2008 and the same was forwarded to the
| ofﬁce of the DE ( Admn & Opn ) on the same day for onward subm1ss1on but o
no response has ‘been received by the - apphcant till date on hxs sald

' representatlon dated 29. 12 2008

Copies ~of the  representation and . S

: COmmunieation" dated 29122008 are

annexed as- Annexure 14 & .1'5-

' respectively.

_ 4. 13 ' That the apphcant states that the office of the Chlef General -
Manager BSNL Assam Telecom Crrcle had in the meanwh11e V1de an order . ’
bearrng No. STES 5/2/Pt-VII/89 dated 26.11.2008 directed for promotlng the
_candidates selected for appomtment agalnst the posts of Sub D1V1s10na1‘
Engmeer and consequent - thereupon the selected candldates have been L
appomted agamst the said posts wherein persons Junlor to the apphcant in the'

vrcadre of J unior Telecom Ofﬁcer are also mcluded

A copy of the order dated 26 11 2008 is =

annexed as Annexure — 16

' ~4.14." ~ That the'applicant_states_ that the g_round of reje_ction of h1s
candidature for’ : appearing" in the Limited 'Dep‘artme'nta'l CompetitiVe

) Examrnatron that he has not rendered 3 years of contrnuous servrce in the grade

M./
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of Jumor Telecom Ofﬁcer is untenable and unJustlﬁed and the ™ said
requrrement automatically got waived in respect of the applxcant when hrs
Jumors in the said grade were permrtted to appear in the. sa1d examlnatlon "

consequently making him eligible to appear in the said exammatlon under the

-provrslons of Column 12 of the Schedule to the Rules of 2002

4.15. :._ .That your applicant states that the.. contention' of fthe BSNL -
A author1t1es in the commumcatron dated 05:11 2008 that no objectron/appeal
was preferred before commencement of the Limited Departmental Competltlve "
Examlnatlon regardmg reJectlon of his cand1dature is uncalled for on the1r part -
‘The duty is cast upon the respondent- authorltles to ensure .that. no anoma'lyv
’»occurs in the short hstmg of the candldates resulting in depr1vation to others .
| » and not on the appllcant to pursue. his case before his masters, whlch seems to
-~ be a “Sine Qua Non in case of the respondent authorities. The apphcant came.
to know regardmg the anomaly committed in short listing the candldates only' “
after declarat1on of the results of the examination. wherem the names of thelr

' Jumors ﬁgured in the list of successful candldates

4.1 6. _ That your applicant states that persons junior to h1m in‘ser\}lce' in.
the cadre of 'Junior Telecom "vaﬁcer'» and recruited in service ‘by the,_ ‘same'_.
' recruitment ‘process' havin'g been .‘allov‘ved : to app’ear" -in-. the Liml'ted .

Departmental Competltlve Exammat1on held on 15.07.2007 for selectmg.
: candrdates for the post of Sub D1v151onal Engmeer the apphcant was also
.requlred to be perm1tted to appear in the said selection process and denial of '

opportunity to him to appear in the said exam1nat1on has hlghly prejudlce the

_appllcant and v1o-1ated the mandate of Article 14 and 16 of the Constttutlon of
: Indra and renders the entlre selectlon process to be 1llegal and a nulhty m the |

eyes of law.

4, 17. ' ' That your applicant states the aCtion-on the part of the respo'ndent-,
authorities 1n not allowing him to appear in the L1m1ted Departmental N
Competrtlve Exammatron is h1ghly 1llegal and arbitrary and has resulted in
' »metmg out the apphcant with hostrle dlscrnmnatlon which is not based on any

.“Intelllglble Differentia” and the said actlon of the respondent authorrtles is.

X

B
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uncalled for on the part of a “Model Employer and 1nterference 1s called” -

from this Hon ble Tr1bunal towards redressal of the grlevance of the apphcant

4.18. That the applie_ant states that the dis'orlmination meted out to h1m :
in not permitting him to' appear in the Limited Departmental éompetitive'
" Exam1nat10n has resulted in a perpetual/contlnuous grrevance for the apphcant
, 1nasmuch as he ranks j _]UIIIOI' in serv1ce to his erstwhlle Junrors m the cadre of -
Junlor Telecom Ofﬁcer and the scale of pay received by him at present agalnst' o
| is much- lower than the scale of pay received by his erstwhile j Jumors now in
N ‘the cadre of Sub Divisional Engmeer resultrng in continuous deprrvatlon and~

dlscrlmmatlon bemg meted out to him.

- '.. 4. 19" That the appllcant states that 1nact10n and the wanton attltude of E
the BSNL authorltles have v1olated the prmmples of Natural Justlce “
Adm1mstrat1ve Falr Play and the set of Rules established by law in not"
” extendlng to the applicant his Just and legrtrmate claim and. thereby mfrmges -
'upon the mandate of Articles 14, 16(1) 39(a) & 309 of the Constltutlon of
India.

>4'20: | That the apphcant states that he has no other approprlate equally | .‘ St
efﬁcacmus alternative remedy available to him and the remedy sought for’

- hereln When granted would be Just adequate proper and effectlve

4, 21 That the apphcant demanded Justrce but the same has been_ -

.denied to h1m

'4 22. vv That this apphcatlon has been ﬁled bonaﬁde for securlng the~ '

ends of j JUSthC

5. GROUNDS FOR RELIEF WITH LEGAL PROVISIONS: |
s, 1 " For that the actlon on the part of the respondent authorltles 1n not

' perm1tt1ng h1m to appear in the Lumted Departmental Competltlve

Exammatlon for selectlon of candldates for vacancies pertammg to the year

ot
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2005-2006 in the cadre of Sub Divisional Engineer is bad in law as well as in-

,faets.

52 | For that the ground of rejectlon of hrs candldature for appearmg
in the L1m1ted Departmental Competmve Exammatlon that he has not rendered' .
A}3 years of continuous  service in the grade of Jun1or Telecom Ofﬁcer s

,untenable and unjustlﬁed and the sald requ1rement automatlcally got wa1vedf‘ -

‘ 1n respect of ‘the appl1cant when hlS Jumors in the grade were perm1tted to-

appear in the said exammatlon consequently makmg him el1g1ble to appear in

_the said exammatlon under the prov131ons of Column 12 of the’ Schedule to the .

"Rules of 2002 | P

v . _ - _

5. 3 o - For that the BSNL Adrninistration-has not'followed thevcardinal'

| pr1n01ples of “Equality Before Law”™ and “Equal Protection of the: Law and
thereby mwted discrimination amongst employees and’ mfrmged the‘

Constltutlonal mandate guaranteed under Article 14 and 16

| 5 4 For that the BSNL Admmlstratton have ﬂouted the1r own set of Rules
. and vrolated the1r own policy dec151ons on reerultment of mcumbents to the

- cadre of Sub,D1vls1onal Engineer.

55 ~ For that the- BSNL Administration’s stand - towards not.:.
' 'perm1tt1ng the apphcant to appear in the L1m1ted Departmental Competitive -
vExam1nat1on was absolutely unjustlﬁed and in violation of i its own pohc1es and |
Vrules and . resulted in blatant dlscrlmmatlon and the 1nfr1ngement of | | "

Constltutlonal safeguards for the Right to Equality and nght to Employment :

'and thereby hits the Art1cle-l4 16(1) of the Ind1an Const1tut1on

56 , For that the BSNL Admmlstratlon turned down all the
. representatlons/ appeals preferred by the apphcant to examme hrs case on.
merlts as per law/ rules and consrder permlttmg him to appear m the lelted
A Departmental Competrtlve Exammatlon in true perspectwe of dealmg with. the-
case of employees in a welfare state and not aecordmg to its whlms and

caprices.

-
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5'7" For that perrmttmg his Jumors to app

12

Departmental Compet1t1ve Exam1nat1on and therr subsequent promotlon to thei'

: cadre of Sub D1v1s1onal Engmeer has resulted in great mjust1ce to the appheant |

and caused 1rreparable loss any 1nJury to his. serv1ce career for no fault of h1s .

OWn.

58 For that in any view of the matter the 1mpugned act1on on the L

part of the respondent authorltles in denylng the apphcant to appear in- the‘

Limited Departmental Competltrve Exammat1on is unsustamable in the eye of

. law."-

6. DETAILS OF THE REMDIES EXHAUSTED:

The appllcant declares that he has no other alternatlve and -

‘efﬁcacwus remedy except by way of ﬁlmg th1s apphcatron As such he 1s'_

seekmg urgent and 1mmed1ate rellef

7. | MATTERS NOT PREVIOUSLY FILED OR PENDING BEFORE.

ANY OTHER COURT:

The appllcant further declares that no other apphcatlon writ .'
petmon or suit. in respect of the subject matter of the instant apphcatlon is filed -
before any other court, authorlty or any other bench of the Hon ble Trlbunal._

nor any such appllcatlon writ pet1t1on or suit is pendmg before any of them ,

8. RELIEF SOUGHT FOR:

-Under the facts and circumstan'ces stated above, the applicant "

prays that this application be admitted records be called for 'an'dv'notice be -
1issued to the respondents to show cause as to why the rellel’ S sought for in this

- application should not be granted and upon hearmg the part1es and on perusal

of the records; be pleased to grant the followmg rehef’s




- S e mlﬁnbﬁtm &tbzﬂ“\?—;
. _ S : S - Centmtﬁ.dmm.';w”\'a Triounal ).
= S . 8 EB 2009
4 'v:«. R . - ﬁ
: - ' uwahau Bench
.81 To direct the respondent author1t1es to' hold a Revrew Lumtedj

Departmental Competltlve Examrnatlon for consrdermg the case of the " .

| apphcant for selectlon to the cadre of Sub D1v151onal Englneer

.82 " To direct the respon'dent aUthori—t.ies to promote him to- the vcadr‘e.g .A
of Sub D1V1srona1 Engineer on his successful clearmg of . the sa1d L1m1ted .
;Departmental Competltrve Exarmnatron w.e.f. the date h1s erstwhlle JUHIOI‘S m;' .

' the cadre of Junior Telecom Ofﬁcer were $0 promoted to the cadre of Sub: A

Dlvrsronal Engmeer

‘83 To d1rect the respondent authorltles to equallse h1s scale of pay
_w1th that of his erstwhile Jumors in the cadre of Sub Dlvrslonal Engmeer and'-:‘ '

_consequently pay 10 h1m his pay and allowance in the cadre of Sub D1v1s1onal, o

| Engineer w.e.f the date his j juniors Were granted the said scale of pay.

8.4

85

 Cost of the application.

Any other rehef/ rehef’s that the: apphcant in the facts and-

mrcumstances of the case would be entltled to

. INTERIM ORDER PRAYED FOR:

In th1s facts and- cncumstance the apphcant does not pray for an

1nter1m d1rect10n at th1s stage but however prays for early hearmg in the matter

12,

t e

...........

- PARTICULARS OF THELP.O: E
i) IPONo | 39& 391,97,4_. ‘

ii) . Date. - -: 13- 022009
iii) . 'Payable at- 'anahati,‘
LIST OF ENCLOSURES:

+ As stated in the index.

-
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. VERIFICATION .-~

b ek TE ¥

e i:“ounal o

I, Shri Prakash Singh, . aged about 34 years; son of Ram Brrksh Smgh o

"knowledge those made in paragraphs A (2 '3 gi( 7 <5 10 (w\ 13)

o any materlal facts of the case

‘And T sign- this verification on this' the Sﬂt day of February _2009, at_

Guwahati. -

: resrdent of Qtr No 8 Type - III (New Block) Llchubarl Telecom Colony," '
_‘ :Llchubarl in’ the DlStl‘lCt of J orhat Assam do hereby solemnly afﬁrm and verrfy_"f .
' that I am the apphcant in this mstant apphcatron and conversant w1th the facts and,' . i

'- 'crrcumstances of the case, the statements made in paragraph 1,2,%:4: (i ILL |

- 8,14, 15,16, 174319 50, L.Low\zi)x‘;’coiz _are true to my o

are true to my 1nformat10n derrved from the records and the restsl ) .

: ‘_.'are my humble submrssrons before thls Hon’ ble Trrbunal I have not suppressed: 1

WW’*_

DEPOI\ENT
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BHARAT SANCIAR NIGam LTD. | AT vmn famar {dfs
Oflice ol the Dy, Genergl MMsanager, JUASIEum oy mm‘mr__
Regional Telecom 'I‘rainiz:g;ﬁ Centre, 8\f3m G nldrug md},'.

Seminary Iills, Nagpur-440006, g @RIg-vunoog.
O 07122510375 oy V712-2510510, 2510636 -

N ?\’é-’f—fﬁ’i{if!vffii.‘.{‘i%i’si.fii};!'.él_.,’f)‘lfz‘;@f N

e Dntedi 130033003
‘—?ﬂ?.—"“*‘" e b “ ‘ o S )
Sub: - Relioving order of Trainees of Batck No. JTQ BBNL 16 (01p )
Rell:- 1) “A™ drcuins o, T2 T'ooll XX - did. 49, 12.2002 fio D.E.( T ) BRBRAITT
2) Lt. No, SI/13-1/ 5 RG/OS/206) dated o Patoa March‘11 2003 v

3) Lt. No. STUS-5/43/PT. V1 / 187 died ot Guwahati the 11.3.2003
4) Lt No. RE-05-04/174 datod a1 Raipur 11/03/2003 % |

Lt s HRD / Safr/ Dir. Rect/B. No. 7/Negpur da‘.easﬂ Bangaiore 1he 17 Murch 2003
6) Lt. No. CGM/NE-H/ADMN/DR-J'I‘O-ZOO11164 dated at D apur tiye 12.03.2003
7) Lt. No. STA/L -62/5T00%/2001/11 dated m Jaipur ths 130372003

P Un_successful pletion of JLo érjgx_:_t_t!_ion t?;iqiag Pregremme .of  BSNE. 14 badch frem
17.02.2003 1o 13.03.2003, ]nll tho I9 trainecs shown OQiEVEINC e heroby relicved we.f: £3.03.2003
A/N v ndrudion

0 roport to their Divisions as showm on page 2. No Traince has avajlod any leavo
duriag the entip troiting period * | .« i ;. sl ' :

» : - ,‘ * ° .
Al the Trainces bavo availed the Hostol Facilky and Mers Fac;
lodging nud Bourding way provided to thom during the lralning period,
All the Truinoos wore paid Stipead for"tho paiod w.of 1%02.2003 to 13.03.2003,
. A MY H el

c T ms@? —

L . P R.T.T.C., Nugpur.
9PY to:- 1. CGM, BREBRAITY, sabalpur ~ 8|
. 2. AOM(Adma) O/ CGMT, Bihar Circle; Pana . :
3. AGM(Adain) O/o CAMT, Assam Circlo , Guwahmi .
3. AGM(pors.) U/0 CUMT', Rajasthog Cirelo', Jaipur \
s. AGM(Admg) O/0 CGM NE-1 Circle « Shillortg
6. AGM ( Adma) O/0 CGM NE-II Cirolo , Dim apur
7. AGM( LHRD ) U/o COM'L Chnttisgarh Clrele . Raipur
8. AOM (HRIDY) O/0 CaMT Fmnataka Cirole , Bangalyo
9. DI, (Admin) / (Tr=ag) , RTIT, Nagpur, b
0, S!)w\dmu/l'wx/l:;xmxll.ib/tioc(eUWukl/&'./\U(I'&/\).K FEC, Nagpuy,
L1 Al Fraiaces with one spare copy for ?.hcir contrelling unit

lity 2 thefr own cost, No * o

-

2

s

oy BE
ggf&gfﬁcd o

z Llaeemte

| L 4NN€XURE -1 - ,
: 7 - [ 03732323998 p1 » .
" . € : - , '
24 _Ot";t 0§<'1 721 BNt -Céntra;f@};x,-;et»?.r.:ssa}:ﬁ::i?m Tetina A ,
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B - @, copv)

' Listof trainces of Batch BSNL—16
SL | Name (S/Shri) [ Circle ‘Unit of Positing
,1:0- Ramesh Kumar Singh Assam ’Tezbu‘r SSA  under _GMTD,’
o o ” | Tezpur W
2 Prakash Singh “[Assam | Jorhat SSA under GMTD Jomat]
3 ' (si_c) ‘ Assa_m" " Silchar SSA under GMTD,
] - . | Silchar .
4 . | Sunil Mishra . ‘Assam- | Dibrugarh SSA under GMTD
O Dibrugarh -
5 | Alok Ti (sic) Bihar GM (MS) (6{0) Patna B
6 | Vinay Kumar Bihar | IDMAra |
7T 6o Bibar | GM (MS) C.0. Pamma__
8 | Anil Kumar | Bihar | | TDM Khagaria
[o Braj-é/svh Kumar Singh - Bihar ' ‘TDM. Mungér o
10 | Manoj Kumar M.V. Bihar GMTD, Bhagalpur B
T1 | ChandaBanshBharti | Bihar | TDM Beliali “
12| Bulmukund Sinha Bihar | GMID, Darbhanga B
13 Promod Kumar Bihar : :DGM, ETR, Patn_a -
14 | Amit Sarkar Bihar GMTD, Guya
15 DeépakVRajburia L B’ihaf ~ | TDM, Chapra P
16 | Ganesh Kumar Gujar : 3 Rajasthah | TDE, Bandl !
7 Piyush Gafg' - |NE-2 GMTD, Nagalahd,' ; SSA,
- . : _. | | Dimapur. o
18| Mukesh Kuram Keushik | Chittisgarh | Raigarh SSA
15| Miss Sunpal Kumari | Kamataka | PGM Banglore”
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/ Ris: izl B s Singh - JASSTM TczpurSSAundchmD ’Iczpu |
02 [ Pravoiis Stngh T T Avena <o 1 i-f Jorhat S3A nader GMTD Jorha "
| Oagmmiars Srintviaiy T Assary ‘- s.mmrssmmdorm{ ms.mm
NS L Aeemn v Dibrugasy 334 unden ATy |
lm P T Bihar GM(M3) C.0. Patna “:’ |
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—BHARAT-SANCHAR NIGAM LIMITED
WY WGR &1 kW (A GOVT. OF INDIA ENTERPRISE)

IY HEl WS B SR . | |
% THE DEPUTY GENERAL MANAGER, - o

s g winew 2, =i, Seeae - 32,
. ____ REGIONAL TELECOM TRAINING CENTRE, GACHIBOWLI, HYDERABAD-32 ]

L4

e sy + T ————

v -y

Sub: .Relieving orders in respect of JTO trainees of B No. RE-OT-9
RTTC, Hyderahad.

Ref: 1. Lr.No.TM-27/Col/IV ~-Sept-03 dated 1 7/09/2003 from the DE (TMR),
Q/o The CGMT, BRBRAITT, Jabalpur.

2. Lr.No.TSA/13-26/NP/B-17/2002 Dated at Chennai. the 10/ l“"‘003 trom
the AIXS-I), O/o The CGM, BSNL, Tamiinadu ercle, Chennai.
R
On succcssful completion of Junior Telecom. Otticers training (Phase-I; for 10 weeks trom

06/10:2003 to 12/12/2003 at Regional Telecom. Training Centre, Gechibowli, Hyderabad, the following
- trtinees of BNO.RE-OT-9 ure hereby relieved on the AN of 12/12/2003 with instructions Lo repurt al the
places mentioned against their names.

The trainees hnvo to report to the Heads of the concemed SSAs indicated egnina\their names.

Hostel facility is available at RTTC, Hyderabad. Seat rent is being collected from the
Hostelers as per the Dcpanmcntal rules. However, the mess is being run by a Contractor and the Mess

charges are being collected from the trainees by the Contractor. All the trainees have availed Hostel
{acility at RTTC, Hyderabad.

All the trainees have passed in First attempt except Sri D.Srinivasulu who passed in Second t
altermpt. . . . : :
I A ARETR (TR [ pfww)

R . Sub Divisional Engineer (Admn/Trg)
- o Y T e
T For DGM,

wiry geEEn AW F, T, ST - 500 032,
RTTC, Gachibowli, Hyderabad - 500 032.

g raeyert = 2

Copy to: - ; P
1. The CGMT. RRRRAITT. Jabalpur for favour of infarmation, . s

-

*<. The OCMT. BSNL, Chennai-600 002 / CGMT. Assam Circle. Guwahati’ CGMM. STR. Chennai / CGMT.
Maharasta Circle. Mwnbai / Gujarat Telecom. Circle. Ahmedabad / CGMT. West Bengal Telecom. Cm.le
Kolkata for favour of information.

3. The GMT, Khoragpur / GMTD, Sichar/ GMTD, Jothat / TozpunChandnpunlerugaxlv GMT, Nagercoill Trichy/
Kharagpur/Pondicherry/SiligurvErode for favour of information.

4. The TDM. Jalna / Oemanabed /Director, RTTC, Mywore for favour of information.

S.  The DOMM. Westrn Telecom. Region. Rajkot/DGMM, WTR Ahmedabad / DOMM, STSR, Madurai/ DGM

. (Trans.Insdn). Circle Office, Kolkaia-700 001 for favour of infn.
6. The above JTO traines.

7. Office copy. : -
8. .Spafe copy. L
amaw awnne nan il
age be ¥
— o=t
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by frne! Nl Jo 997 Ve lg NMadA. . RS
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ANNEXURE - JTO trainees of B.No.Phase-l ( RE-OT-9 ) batch.
28 . RNo | Name of the trainee m&: '3’; 'l: Unit to report CLs
g S/Sri/Kum/Smt. ED MARK | N aval
g OUTOF | & | K led
| 1000 ,
’51 901. | AK Kutar 5 859 859 | 15 | DGMM, WTR, Ahmedabad Nil
% 2.1 Anup Sukhdeo Deshmukh 916 916 | 10 | TDM, Jalna ; | Nil
3‘.‘“ 1 903, | B.Ragunath 950 95.0 | 2 | DET(Trans.Instln),Siliguri Nil
g %4 | DMuthukrishnan 884 | 884 | 14 | GMT, Kharagpur | Nil
a ' 9018 | D Srinivasulu ’03 803 _| 17 1 GMTD, Silchar ]
< 906 | Prakash Singh _ 938 | 938 | 3 [GMTD, Jorhat Nil
. i 907 | R.Anandakumar 922 | 922 | 9 [ GMT, Berhampur 2
208. | Ramesh Kumar Singh 899 | 899 | 12| GMTD, Tezpur Nil
%09. | Ramgopal Qurwani 929 929 | 6 | TDM, Osmanabad ’ 2
910. | Sundeep Kumar Tiwari 898 89.8 | 13 | GMT, Chandrapur 2
911, ! Sunil Mishra 928 928 | 7 | GMTD, Dibrugarh Nil
912. | VR.Balan 951 95.1 1 | RTTC, Mysore Nit
913. | Bindu Joseph _ 929 | 929 | 6 | GMT, Nagercoil 1Nl
914, | P.Ashirvadamma 858 85.8 | 16 | RTTC, Mysore l
915 | Platha 908 908 | 11 | GMT, Kharagpur ' 2
916 | R Naveena 933 933 | S | RTTC, Mysore Nil
1 917 i T.Vasanth; 945 94.5 3_| GMT, Siligunt 3
L 918 TV Mahslakshmi 923 923 | 8 | RTTC, Mysore 2
Note : *The trainees at S.No.12, 14,16 and 18 have to report to the Director, RTTC, Mysore on the
FIN of 15/12/2003 to attend for Phase-II training for 3 weeks. ,
- e o ez el g s S Jk,éﬂ.dzé.»—.oéc.«_a—— /2/
%r—"m ',’".‘7“:”“-‘?.@{«2“.7’*7 35%:‘5{‘UT1, ¢ : /2
[Cen?rarMmsr.-i:».:a‘:"m}rﬁ)unal S W Tl (’m / !ﬁlm)
Sub Divisional Engineer (Admn/Trg)
, . | U9 W wauw
D bes 2008 For DGM,
§AT ZrERR gnm &, v, S - 500 032,
B FACA R (R e RTTC, Gachibowli, Hyderabad - 500 032.
uwahati Bench J
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-19- ANNEXURE 53 )0

BHARAT SANCHAR NIGAM LIMITED | Conrprr. =
LS. ' : A Govt o Indin Enterprise ’ BN S T

PUBLISHED BY PERSONNEL-II SECTION OF BSNL " o Iﬁ‘”‘;‘-tb' Yy
| | , .

~RECRUITMENT RULES OF SUB DIVISIONAL ENGINEER (TELEGOM)
| | ‘ ' - Issue N().-l | o ' | T , %i"mﬁﬁ'Bench
No 2024001 Do New Delii-1 10001 Dated: 28.2.2002 |
1 .+ - Short title and commencement:- 7 | ' A o :
i) With the approval of BSNL Board, the following sules rogulating the

‘mcthod of recruitment to the post of Sub- Divisional Lngineer
(Telecomn) in BSNL are hereby made, namely:- 0

v e

it) ‘[hese rules may be calted the Sub- Divisional Engineer (T¢‘19¢om), .
‘ Recruitnient Rules, 2002(Issuc No.1) - o S

i) Thoy shall come into force with effect from 1.3.2002 .

'2. Definition:- In these rules, unless the coatext otherwisc rcﬁuims;_ ' b
i) Company:- mcans Bharat Sanchar Nigam Limitéq‘( A Covern ment of "
India Enterprisc) having its Registered Office at Sanchar Bhpan, New -
“'§i)  Board:- means thé¢ Board of Dircctors of the Company and inctudes in . _;
S relation to the scxercise of powers any Committce of the Board/ ; . ;
- Management or-any Officer of the Undertaking to whom the Board : ' :
delcgates any of {is powers. o o .
s . ~ P L o .
«3  Application :- These rulcs apply to the post specified in Column(l) of the
" Schedule anncxcd to these rules. - ' .
4 - Nuinber of Post, classification and scale of pay:- Thé nuniber’of the said post, its > g
classification and the scale of pay attached thercto shall be as specified in column 2:to 4of = - ’
" Schedule anncxed to these rules. g -
§ ~ Method of Recruitment, age. limit, quuli_ﬁc'.itions cte.:-The method of |
recruitment, age limit, qualification and other natters relating to the said post shall beas " }
‘specitied in cotumns 5 to F1.al'the said Schedule. L 3 i}l :
. g
- t Page 1 of §
Recruitment Rules of SDE (Telecom) ! :
Cop)y
4 10 bé frué

®/ Advoeo’’




. T fro 00 !
Disqu:uliﬁcution;- No person, . 1 %uwahati Bench
W) Who hos catered” jnto or contracted—rrrmget I

having a spousc living, or o .
b) Who having a spouse living, has entered into op contracted

marriage with any pesson, shall be cligible for uppointment to the

said post.

Service under the Territorial Army:- A Sub-Divisional Engincer (Telecom),
wha has not completed the age of 40 years if so required, will be liable to serve
in the Territorial Army subjecto the provisions of Section 6A of the Territorial
Army Act, 1948 (58 of | 948) and the rules made thereunder -

.

Saving :~ Nothing in these rules shall affect reservation, relaxation of age limit

aud other concession required to be provided for the Scheduled Caste,

Scheduled Tribes, other Backwurd Classes, Tx-service man and other special
category of persons-in accordinee with (he orders issued by the Central
Government from time 1o time in this regard, g ' '

luitial constitution:- - i

i) All offictals holding the post of Sub- Divisional Engineer -

before commencement of these rules and those who have
been absorbed in Bharat Sunchar Nigam Limited shall be
deemed to have been appointed as Sub- Divisional
. Engincer (Telecom). - e
(i) The continuous regular scrvice of officials referred to in

» "'_‘YJ .

sub-rule 9(i) above before the commencement of these

rules shall count for the purpose of qualifying service for’
promotion, confirmation and pension

Page 2 of 5;;.".

Recruitment Rules of SDE {Telecom) . - |

(Telecom), on regular basis in erstwhile DOT/DTS/DTO °
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~ 30 of Post | Number of v Clasgﬁwtaon , Scaie of Whethcr | Age hmu for | Whether benefit . Educzuonaland -
- K I , { Posts - e EiinlPayose | selection . | directrccruits | of added )wsof other ‘
' | t ornon- ~ |. - . - |service { qualification
sclection | - | admissible . required for

L S A & E T S T A

Sub- Divisional |*18000 = }Executive . |IDAPay |[Sclection |Not  Not applicable | Not applicable
Engineer (Telecom) . ' - {Scale; cum | | applicable T

_ (up 10 2001) - . |comespon -SCDIOH_I)’ i -
i * subject to A 1| ding to the -
| variation b ChA

dependent on : scale of

~workload Rs 7500-
‘ 250-12000

o v ome-
SRR

- ettt e

S e | S inBSNL. | . | N -
‘é;,':’ . S N v :

. . o . . . R . . . »a‘ <. 9 . > ) R ,
Ceni . o edtial . . } o . <
. . K
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A
v

o Y
TrRvard

} amongst

Competitive Examination from
Junior
Officers (T e!ecom) who have
rendered pot less than Three
-(3) years regalar service in the
grade on 1% July of the year of

Exammauon.
Note:— In case of non-
availability of  sufficient

number, of officer for filling of
these posts by promotion/by
selection in_ a particular

:.. | recruitment year, the unfilled
| vacancies s.h,all be diverted and

Telecom |

| = . { -
- - . I N i
R SCHEDULE |
Whether age and Period of ' Method of reciuiunent whether by | In case of recruioment by { 1f a BSNL Promotion !
essential qualification- | probation, if' ; direct recruitment o by promotion or | promotion/deputationfsansfer grades | Committee cxists, whatis | REMARKS ‘
prescribed for direct | any * | by deputationiransfer or by - | from which { its composition . ]
recruits will apply in { absorption and percentage of - ' promotion/depuiation/iransfer to be - . ‘
case of promotees | vacancies to be filled by vanous o imade :
, methods | | : :
9 10 n_ e [12 {13 R
Not applicable Not 75% bv promotion on the basis | Promotion: 1. DDG (Pers.)-Chainnan | .— i
: applicable { of seniority cum ﬁtness. ' . § 2. DDG(SR))-Member '
: 75% by Junior Telecom |~ Jt DDG(Pers} Member :
. 125% by limited dcpar(mental ! Officers (Telecom) with threc | ‘ ‘ :
| | competitive Examination '~‘gf-::i$e regular service in the L Note : Appointing | |
< K . ’ : atfthority. will be S
25% by Limited Departmental | glsrfx'g{g?a)rh

(-

: V-ﬁﬂedf “up; throx{gll, ,Lm;xted

cw N e




2% / >
. . : T g e i 'Dcpanmemx.‘. Competitive { T _
_ ) e R L N I R PV Examination snd - vice-vérsa] S :

[

i
N
L Y

» _ . R o subject to the condition that the
\{ B : ‘ | . . - _— quota shall be restored in
~ ' | : subscquent recruitment years.

' {2 Promotion of JTOs shall be
I made on the basis of an Al |
India  eligibility lit  a°
Corporate Office only. -

3 The crucial dare for

- | determining .the eligibility list :
| shall be ist of July of vear 1o ; -
which the vacancies pertain_ :

4 The syllabus and rules for
conductme LDCE shall be .

. , such-as  the- Board may

R ‘ . : prescribe from time 10 time.

ST - o e, <. | 5 "Where jlmiérs who have .
: ' L ' I completed  their qualifving :
eligibility service are being _ | i
- “considered for promotion, their
) T M ed | seniors  would  also be !

FERGTT T Vall i { - B : : considered provided they are

g uuwabi&ﬂ Bench | R o ‘ not short of requisite
g : ‘ e qualifying/eligibility  service

“+| by morcthanonc)w ‘
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No.2-29/2005-Pers.l
BHARAT SANCHAR NIGAM LIMITED
|A Government of India Enterprisc)
CORPORATE OFFICE
PERSONNEL -1} SECTION
102-B, Statesman House, 148, Barakhamnba Road, New Delhi-1.

i N 20 ‘v—-—'-».—-._n, ~ ped
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o ‘ Central Atminlotiaiive Tribu!,

All Heads of Telecom Circles

All Heads of Telecam Projects

All Heads of Telecom Regions

All Heads of Administrative Units
Bharat Sanchar Nigam Limited

Subject_-  Departmental Competitive Examination 10 be  held fon

1§ FEB 2009
13 m

7 uwahati Bench

{
l

10.6.2007 for promotion from JTO(T) to SDE(T) grade -
Clarification thereof.
> Please refer. o this office letter No. 5-4/2005-DE dated 11.4.2007
wherein the last date for receipt of application form for Limited
Deparunental Competitive Dxamination for prumotion to SDE(T) gradc
has been extended upto 25.4.2007.

Doubts have been raised by various Circles regarding computation
of eligibility condition with reference 0 the crucial date and t_ruin:mg
period spent in JTO grade for the Departmental competiuve Examination
for promotion from JTO{T) to SDE(T)] grade to be held on June 10, 2007.
The following clarifications are hereby given in this regard.  ~

. ot

ST No. | Doubts raised | Clarification thereof
1 What is the | As per Column 12 of Recruitment Rules
 crucial date for | and note below it , the candidate applying
reckoning 3 | for the Examination should have completed !
years regular | three years of regular service in the grade of |
service for | JTO(T) as on tie lst July of the year to
cach vacancy | which the vacancy pertains, as under:-

| year

i Wviacancy Yr  Eligible Candidates
| 1 2001-02 ¢ Completed 3 yrs as on 1.7.2001
| | 2002-03: Completed 3 yrs as on 1.7.2002
2003-04 : Completed 3 yrs as on 1.7.2003
’ 1 2004-05: Completed 3 yrs as on 1.7.2004
b : Completed 3 vrs as on 1.7.2005.0
2 }'ththcr the |As per DOP&AR O.M. No. 14034/5/81-

|

i

i

|

|

!

i

i | 2005-06
I

i | period spent | Esty(Dj dated 8.3.1983 (copy enclosed)
l

i

|

|

| on training for
|- appointment

i as JTO(T) 1o be '
| reckoned '
| towards 3 !

years tegular |
service. '
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ned are requested to scrutinize and forward the
aforesaid clarifications.

Circle offices concer
applications of the candidates in the light of the

Yours truly,
‘ml

ASSISTANT DIRECTOR GENERAL {PERS-1I)
TELE: 23037191 /Fax: 23734156
Encl: 1
Copy to:-

ADG(DE), BSNL CO, Statesman House, New Delhi
Shri B.M.David, US(SGT), DoT b s, Sanchar Bhawan,
ND ’ :
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S(16) Period of training before appointnent to bo. :{cu}cdfis ‘duty’ .‘ffr
eligibility to sit for departmental examinations,.—The btaif\Slduj of the }\J
tional Council (JCM) had suggested inter alia thut the service rendered by an
empioyce during the training period before tus regular Appointment (o the
grade be treated as dury for ehigibility 1o sit for the departimental examination.

2. The request made by the Staff Side of the National Colneil (JCM) has
been examined and it has been decided that in all cases where pre-service
tratming is considered necessary before actua) appotment 1o the post, the
period spent by an officer on training immediately before such appomumnent
would count as qualifying service for (he purpose of eligibility for appearing
in departmental examinations, even if the officer is not given the scale of pay
of the post but only a nomjnai allowance.
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» .  ANNEXURE 3§

' X \ V - - - A~ SAAST
A‘ , . B A

Al .‘\F-G.d] .

EXAM MATTER/MOST URGENT

- [FEwreEs

e Centrat Administrasive 7

e
1.’
.

BHARAT SANCHAR- NIGAM LTD. . _

3 (A Govt. of India Enterprise) b f, I § FEB ZUUS'
Officc of the Chicel General Manager Telecom. §

. . ‘Assam Tclecom, Circle; BSNL Administrative-Buildifg, H sradie

: ‘ , Panbazar, Guwahati-781 001,

T s i e -

uwahati Bench
No. Recti-1/57/2007/29 ~ Dated al Guwahati the 27.6. 2005
To.
I The CGMT, NETE, Guwahati,
2-8.  ‘The General Manager Telecom. ‘
Guwahati/Silchar/Dibrugarhy/. lm‘h)f'l/llnnbanbaon/ Fezpur/Nagaon.
. 9. The DGM, ETR, Guwabhati.
10.  The Principal, RTTC, Guwahati.

I1.  The Principal, CTTC, Guwabhati.
12. The SDIE, CTSD, Guwalug‘l'i.
13. The ADT (Staff), O/o the CGMT, Guwalati.

SuB: Limited Departimental Competitive Examination for promotion to the
grade of Sub-Divisional Engincer (Telecom.) under 25% quota to be held
on 15" July, 2007.

Kindly find enclosed herewith a list of candidates of your SSA/unit, who
arc found not eligible to appear in the above examination as per Reer uulmm( Rule, 2002
of SDE (l) and amendments thercof from time to time.

;. The candidates may plcase be informed accordingly.
i ‘ :
: The list of candidates found eligible to appear in the said examination
is available in the Circle web site — wwvw.assam.bsnl.co.in.
. ‘ \ .-
Erclo: qe ebsve . ) /”
) ' B.C. PAL)

- Asstt. Director Telecom. (Rccll)‘
PIH: 0361- 27306347

Copy to: 1. All Executive Association of BSNL., Assam Circle.
- 2. Notice Board.

Ceff—
3 (B.C. PAL)
\)UQ At Director Telecom., (I{u:ll)

A
/‘L PRI OG- 27306347

s" Q/ :
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y otDATes FOUND NOT ELIGIBLE TO APPEAR IN THE LDCE FOR PROMOTION TO THE

.GRADE OF SDE (T) TO BE HELD ON 15.7.2007 (SUNDAY)

RNO NAME DESGN "UNIT/SSA
1{TUSHAR AGARWAL JTO CGMT/GH
2]JYOTISH BAISHYA JTO CTSD/IGH

14[PRANOTTAM BASUMATARY JTO ETR

~ 39|SUNIL MISHRA 0 |GMTDIDR

' Y 42 [PRAKASH SINGIH Jro GMTOIIRT
.. 44[SANDEEP SINGH JTo__|GMTD/IRT
R 66 [TAPASH ROY CHOWDHURY J10  |GMTD/MP
- 84[SMT. SHAMPA DUTTA JTO  |GMTDI/KMP
117 [NAJEIB HUSSAIN SABRI JTO  |(GMTD/DR
i 10 132]A1IZUDDIN AHMED Jr1o  |GMTD/BGN
/ 11 1441ABDUS SABUR AHMED JTO GMTD/BGN
I 12 145|SALEH MD. MIZANUR RAHMAN JTO  |GMTD/BGN
13 146G |BIPLAB KUMAR DEB SINGHA J10 GMTD/BGN
14 156 {AMULYA KUMAR ROY JTO GMTD/BGN
/ 15 157 |BAIKUNTIHA RAM DAS JTO GMTD/BGN
16 158|RAMESH CH. RAY S0 |GMTD/BGN
! 167 |BIKASH BARAN DEY JT0  |{CGMT/GH
185|L. MILLAN SINGH JTO  {NETF
192 ]AMITABH DAM JTO  {GMTD/NGN
198 {PREMCHAND KAMBHAMPATI JT0  |[GMTDINGN
199}KAMAL KUMAR BORO JTO GMTD/NGN
203|{BASUDEV DEKA JTO  IGMTD/NGN
205|MD. ANISUR RAHMAN KHAN - JTC GMTD/NGM
. " 207|MD. SAFICUR RAHMAN JTO  |GMTOD/NGN |
T 208{ABANI MOHAN DAS JTO  [GMTD/BGN,
F WWV e 237 |YOGESH KUMAR NAGAR JTO _ |GMTD/KMP
Cm!raéﬁ.;énmmmwe m,z;m 241{PRADNYASHIL TUKARAMJI DAHIWADE . JTO  |GMTD/SC

1§ Fro 2009
Tt =radis

' uwahati Bench
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The Chief General Manager ' TRl ai i .
Bharat Sanchar Nigam Limited ral Almimietretive Tiioune:
Assam Telecom Circle _

Lg FE8 2009

Panbazar, Guwahati-781001
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(Through Proper Channel)

ear in Limited Departmental Competitive Examination for

Subject: Eligibility to app
promolionvfrom JITO(M) to SDE(T) held on 15" July,2007

Respected Sir,
[ would like to submit the following few lines

1 With due honour and humble request
for your kind consideration and needful action please.

2. Sir, 1 have been recruited as a GE-JTO ( Direct Recruitment ) against the vacancy for
the year 2001.My four weeks Orientation Training commenced from 17.02.2003 in
ffice Letter No. Rectt-3/72/Part-1/53 dated 28-01-2003 and after

compliance to your ©
successful completion of OTP and Field Training my joining to the department as JTO was
approved w.ef 26-05-2003 as per direction of your office Letter No. STES-

5/43/PT.VI{229 dated 05-06-2003.

3. Sir, in compliance (0 Corporate Office Letter No. 5.4/2005-DE dated 9" February,
L 2007 1 honourably applied for LDCE 2007( TES group B3) for promotion 10 grade of

SDE(T) against the vacancy for the year 2005-2006 but to my great surprise 1 was
adjudged not eligible for the said exam as communicated vide your office Letter No.
Rectt-1/57/2007/29 dated 27-06-2007 which debarred me from appearing in the said exam.

4. Sir, having perused the jist attached to the Corporate office Letter No. 5.3/2007-DE
dated 08-07-2008 I find that few of JTOs from various other circles, who are junior to me
( as per the marks obtained in OTP and Phase-1 training) appeared in the said exam and
scored more than 50% marks ,which 1 fcar, may be selected for the promotion to the

SDE(T) before me.

that missing a chance in
ult of mine and will certainly be a g
mn No. 12, Note No. 50

5. Sir, you would appreciate
' my carricr progression for no fa
this connection you may like to refer Colu
Corporate Office Letter No. 20-24/2001-P

list of JTOs(DR) of 2001 batch ,anticipated to have Leen received by your office.

b Contd--2/.. ~
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such matter will adversely affect
reat injustice to me. In
£ SDE RR 2002 as per

ers-11 dated 28-02-2002, and all India gradation




6. Sir, 1 would, therefore, request
expeditiously and favorable action ta

List of Enclosures:

1. Copy of Circle Office ,Guwabhati,

2. Copy of Circle Office ,Guwabhati,

3. Copy of Corporate O

4. Copy of Circle Office ,Guwahati, Le

5.

6.

2002

o Vi
A

- 50~

-2

‘- L' b 2009

your hono

+ -
AT s Y| :
cethurieunal s

ur to kindly look it Hi@haaench

ken may kindly be intimated at the earliest.

Yours’ Faithfully

gt

Prakash Singh

JTO(OCB)

1108 building, Malow-Ali
BSNL, Jorhat-785001

Mob.No. 91-9435598666
Email: prakashsingh@bsnl .€0.1n

Letter No. Rectt-3/72/Part-11/53 dated 28-01-2003

Letter No. STES-5/43/PT. V229 dated 05-06-2003

ffice Letter No. 5-4/2005-DE dated 9" February,2007

tter No. Rectt-1/57/2007/29 dated 27-06-2007

Copy of Corporate Office Letter No. 5-3/2007-DE dated 08-07-2008
Copy of SDE RR 2002 ,Corporate Office Letter No. 20-24/2001-Pers-1II dated 28-02-
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July 25, 2008
B S T
The Director(HRD) Cantral felminintra@ve (T
Bharat Sanchar Nigam Limited
Corporate Office, Statesman House U5 8 2008
Barakhamba Road, New Delhi-110001 A d
Temgrdt el
(Through Proper Channel) ‘ . Guwghati Bench |

Y

Subject: Eligibility to appear in Limited Departmental Competitive Examination for
promotion from JTO(T) to SDE(T) held on 15t July,2007

Respected Sir,

1. With due honour and humble request I would like to submit the following few lines
for your kind consideration and needful action please.

2. Sir, I have been recruited as a GE-JTO ( Direct Recruitment ) against the vacancy for b
the year 2001.My four weeks Orientation Training commenced from 17.02.2003 in xis

compliance to Circle office, Guwahati, Letter No. Rectt-3/ 72/ Part-11/ 53 dated 28-01-2003 T

: and after successful completion of OTP and Field Training my joining to the department

| . as JTO was approved w.e.£.26-05-2003 as per direction of Circle office, Guwahati, Letter
i " No. STES-5/43/PT.V1/229 dated.05-06-2003. '

3. Sir, in compliance to your office Letter No. 5-4/2005-DE dated 9th February, 2007 1
honourably applied for LDCE 2007( TES group B) -for promotion to grade of SDE(T)
against the vacancy for the year 2005-2006 but to my great surprise I was adjudged not
eligible for the said exam as communicated vide Circle office, Guwahati, Letter No. Rectt-
1/57/2007/29 dated 27-06-2007, which debarred me from appearing in the said exam.

" 4. Sir, having perused the list attached to your office Letter No. 5-3/2007-DE dated 08-
07-2008 I find that few of JTOs of same recruitment year i.e. year 2001 , who are junior to
me ( as per the marks obtained in OTP and Phase-1 training) appeared in the said exam
and scored more than 50% marks ~which [ fear, may be selected for the promotion to the
SDE(T) before me.,

5. Sir, you would appreciate that missing a chance in such matter will adversely affect v
my carrier progression for no fault of mine and will certainly be a great injustice to me. In
this connection you may like to refer Column No. 12, Note No. 5 of SDE RR 2002 as per ‘
your office Letter No. 20-24/2001-Pers-1I dated 28-02-2002, and all India gradation list of

JTOs(DR) of 2001 batch -presumed to have been prepared and available with your office
as the same has not been circulated. .

R Py

Contd_—~2/ o

jrue cop?

o B8 |
- riif 166 - | :
@@i% nté _ :

- T e < woc ¥,

R

NR . ™~ S LAr




6. Sir, 1 would, therefore, request your honour to kindly look into the ‘matter
expeditiously and favorable action taken may kindly be intimated at the earliest.

List of Enclosures:

N N bW

2002

3@
@étgwﬁ @/ 46
paere”

'Email: prakashsingh@bsnl.co.in

Copy of Circle Office Guwahati, Letter No. Rectt-3/72/ Part-11/53 dated 28-01-2003 ¥
Copy of Circle Office Guwahati, Letter No. STES-5/43/PT.Vl/ 229 dated 05-06-2003 43
Capy of Corporate Office Letter No. 5-4/2005-DE dated 9* February,2007

Copy of Circle Office Guwahati, Letter No. Rectt-1/57/2007/29 dated 27-06-2007
Copy of Corporate Office Letter No. 5-3/2007-DE dated 08-07-2008

Copy of SDE RR 2002 ,Corporate Office Letter No. 20-24/2001-Pers-II dated 28- 02-
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%uwahati Bench

Yours’ Faithfully ' £

i [ L
Prakash Singh

JTO(OCB) ’ o
E10B building, Malow-Ali 0
BSNL, Jorhat-785001 "
Mob.No. 91-9435598666

RS
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Lo - DHARAT SJ;N%NIGAM LIMITED %‘é‘ii’gféﬁ’ oS

Sl CORPHATE OFFICE - DEPARTMENTAL EXAMINATION SECTION uwahati Bench

‘.. o™ PLOOR,"A’ WING, STATESMAN HOUSE, BARARHAMBA ROAD, NEW DELHI - 110 001.
A LA R : . : '

B e e e A e
. NERR

~ No. saﬂdoﬁ-,bé o S Date: 8" July 2008
All the Chief General Managers of Telecom Civetes, BSNL
Chief Genera) Manager Kolkota Telephones/ Cheunal Tekphones, BSNL
. Chief Gentral Maasger Mtee. NTR, BSNL, New Delki o

sub: Limied Departmental Competitive Examination for promotion to the grede of SDE [T)
 under 25% quota heid on 15.7.2007- Declaration of result. |

sir, _ ’ - .

_ The merit lists of candidates who are successful in the Limited Departmental
Competitive Examination for promation to the grade of SDE (T) under 25% quota heid on
15.7.2007 are annexed to this letter. ' ,

2. The candidates who have secured the minimum pass marks of 50% in each Paper
. gre given in Annexure A snd those who are passed under the relaxed standard i.e. 45% in
each Paper are given in Annmasre B. The marks secured by these successful candidates,
cavégory and year(s) of e’llglbillcv have also been ghvea {'¥'= Yes, ‘N’= No). -
3. . The examination was held for ﬁ]ﬁln; il vacancies: pertaining o the five years l.e. -
. 2001-02,-2002-03, 2003-04, 2008-05 and 2005:06. But due to pending court cases and
, . Interim diraction of the Hor'ble MP High Court in WP No. £521/2007 and Orissa Kigh
' , - Caurt In WP{C) No. 6613 of 2007, it is not passible to declare the result year-wise. ‘As such
o] the cesult has been prepared based on the merit position only without taking into
considenation the year-wise eliglbility and vacancies. Pers. Il Branch, BSNL Corporate
Office will allot the vacancy year or seniority to these successful candidates verifying their
| . eVigibllity against a particular year. '

4 As directed by the Har'ble High Court of judicaturé at Jabalpur, Madhya Pradesh
vide its interim order dt. 13.7.2007 in Writ petition No. 8521/2007, 3 special examination
for the petitioners along with ather similarly placed persons shall be held in case the
petftioners succeed In the petition. Also, 8s directed by the How'ble High Court Orissa,
Cuttack in W.P, |C) No. 6613 of 2007, the result shall abide the decision in the Wit
Petition.

5. The names of successful candidates, their Roll Nos.', Category and year of efigibility
have been shown as furnished by the Circles. The Roll Nos. of the candidates of Gujarat
Circle which have been shortened a little keeping the essential factors intact. The category
of ‘OBC as mentioned by a few Circles has been taken as ‘OC, this being 2 promotional

.examination. _ | .
o M - © Contd.Z- .
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6. BSNL C.O mems the right to.cancel the result of any candidate who may have
" been dedan-.d successful inadvertently, if and when such mistake is detected.

Asstt Director General {DE)

1.ADG{Pers.ll), BSNL C 0.{2 Copnes) for kind mfurmatnon and further necessary action.
2. PPS to Dir(HRD). .

-3.General Secmury SNEA/ AIBSNLEA.
4. Notice Board. . ' A > ‘

' .5 ADG (IR} - To upload the nesultln BSNLIntranet site. 5% 7
S (A Sinha)
Asstt Divector General (DE)

,,\; . - - C\/
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Annexure-'A’

{Annexure to Letter No. 5-3/2007-DE dated 08-07-2008)

- 36-

Merit list of the successfu! candidates who have secured minimum pass marks 50% in each Paper in the

. SDE(T) Lumlted Departmental Competative Examination held on 15.7.2007

ae

s\*f\, T?Tﬂu et

%n«@ & TT{T
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1§ ree | 7009
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Guwahaﬂ gench

H

~{Rofi No. {Name - | ca:§9° Paper -1 paper-n ;::; 2001-02] 2002-03] 2003-04| 2004-05| 2005-06
104|HPT-2007/LDCE/SDE/1061 |Dayanand Shan-na oC 74 74 148 { N N N~ N Y
365{HPT-2007/LDCE/SDE/1079 {Shashank Sekhar OoC 68 68 136 | N N N N Y
557|{HPT-2007/LOCE/SDE/1055 |Digvijay Singh Rana OoC 65 65 130 N N N N Y
639|HPT-2007/LDCE/SDE/1058 |Arun Kumar 0C 64 64 128 N N N N Y
828|HPT-2007/LDCE/SDE/1080 |Deepak Aqarwal oC 64 60 124 N N N N Y
926|HPT-2007/LDCE/SDE/1056, {Sanjay Kumar Gupta ] OC 65 57 122 N N N N Y
988|HPT-2007/LDCE/SDE/1091 |Pappuri Venkata Gin Babu oC 67 54 121 N N “ N N . Y

1010|HPT-2007/LDCE/SDE/1007 [Nikunj Goel | ocC 56 64 120 N N N N Y
1059{HPT-2007/LDCE/SDE/1057 {Rajesh Kumar ocC 57 62 119 | N N N N Y
1604 |HPT-2007/LDCE/SDE/1230 |S. Kanakalakshmi oC 53 54 107 N N N ‘N Y
1680|HPT-2007/LDCE/SDE/1027 |Anui Katiyar ocC 54 51 105 N N N N Y
266{CGn'ES-B/2007/054 Vijay Mohan Singh oC 66 73 138 N N - N N Y
325{CG/TES-B/2007/020 Amit Sharma OC 68 69 137 N N N N Y -
378{CG/TES-B/2007/001 P. K. Sahu QC 60 75 135 N N N N Y
402|CG/TES-B/2007/Q21 |Kanaklata Tambrey SC 74 61 135 N N N N Y
435|CG/TES-B/2G07/046 Umesh Nath Mishra OC 64 69 133 Y Y Y Y Y
439|CG/TES-B/2007/023 Hemant Kumar Sinha - 0OC 66 67 133 N N N N Y
548|CG/TES-B/2007/012 |Sohan Lal Verma OC 61 69 130 | N N N N Y
‘ 550{CG/TES-B/2007/077 |Vimal Kumar Shrivas oC 63 67 130 N N N N Y
{ 905|CG/TES-B/2007/024 {Mohd Akram OC 57 65 - 122 N N N N Y
1044|CG/TES-B/2007/036 J. P. Prasad OC 68 52 120 N N N N Y
i 1114|CG/TES-B/2007/039 Manoi Kumar Verma oC 55 63 118 N N | N N Y
| 1173]CG/TES-B/2007/Q56 Poonam Chand Mahato 0OC 58 59 117 N N N N Y
1211|CG/TES-B/2007/071 Ravi Shankar Kushwaha OC 52 64 116 N N Y N Y
1250|CG/TES-B/2007/010 Varsba Gupta ' |- oC 62 54 116 N N N N Y
1317|CG/TES-B/2007/048 Krishna Kumar Sharma [e]o] 55 59 114 Y Y Y 'Y Y
1351|CG/TES-B/2007/042 R. G- Qurwani SC 63 51 114 N N N N Y
1402{CG/TES-B/2007/070 Lily Kaviraj SC 54 58 112 N N N Y Y
1523|CG/TES-B/2007/093 Prashant Dewangan OC - 53 56 109 N N N N Y
1637|CGH'ES-B/2007/081 Dileshwar Thawre SC 53 53 106 Y Y Y Y Y
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¥ No. LDCE/2008-2009/01 v | August 27, 2008
. . ) : ¢

v ——

Central A (i
The Director(HRD) . 3
Bharat Sanchar Nigam Limited R T é
Corporate Office, Statesman House LR g,f
Barakhamba Road, New Delhi-110001 A )
, %uwahati Haench 7
(Through Proper Channel) ’ -
Subject: Eligibility to appear in Limited Departmental Competitive Examination for
promiotion from JTO(T) to SDE(T) held on 15w July,2007
Respected Sir,
Refer to my representation dated 25-07-2008 (Copy Enclosed).
I humbly requésted regarding the chance for appearing in the LDCE-2007(TES
group B) for promotion to the grade of SDE(T) against the vacancy for the year 2005-2006
which was refused to me whereas JTOs junior to me and having less than three years of - o
putting me to great disadvantage i

| ' regular service were allowed to appear in the said exam
which will adversely affect my carrier progression for no fault of mine.

May 1 request you to kindly redress my grievances expcditiously to avoid a great

injustice to me. _
\

AR it i oo s
B N et ek T

An'early and favourable action in this regard will higf1ly be appreciated.

T

Yours' Faithfully

Q/ﬂ 3|23
: - Prakash Singh '
P '
U ,. JTOOCB) |
Y CS. SNEA , BsHL, ALsAM * E10B-building, Malow-Ali
| . BSNL, Jorhat-785001

Mob.No. 91-9435598666 .
Email: prakashsingh@bsnl.co.in

Enclosure: .
1. Copy of my representation dated 25-07-2008

. grtsd Cory
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(YNd Q&R & J9HE)

BHARAT SANCHAR NIGAM LIMITED ., -

(A Gowt. of India Enterprise)

NO. C-1/Staft/D-TAX/Representation/JRT/08-09/03 Dated at Jorhat the 27-08-2008 o ;f:

To,
The DE (Admn & Opn) ‘
O/o The GMTD , BSNL L& FEE 2009
Jorhat. : )
TETGE TnanS

Guwahati Bench

Sub: Representation
Refer to this office Letter No. C-1/Staff/D-TA X/Representation/JRT/08-09/02 Dated 26-07-2008

Since no reply regarding redressal of the grievances on the representation of Sri Prakash Singh JTO,
OCB which was forwarded vide this office letter No.under reference has not been received so far, a further
representation submitted by the JTO is forwarded herewith duly recommended for consideration and needful
action please. \ - o

;
. | ™ |
Enclosed- 2 sheets. Divisional Engineer(D-TAX,Mobile) 1 i

Telephone Exchange Bldg,
Malowali, Jorhat-785001 (Assam)

: Regd. Office : Sanchar Bhavan, 20, Ashoka Road, New Delhi-110 001 '
Comorate Office : B-148, Statesman House, Barakhamba Road, New Delhi-110 001 Website: www.bsnl.co.in

. R ™S BT

T
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BHARAT SANCHAR NIGAM LTD. ,& S I AT

(A Govt. of India Enterpr.lse) \ N

Assam Telecom. Circle, BSNL Administrative Building, ™ e ‘\' ‘o TR A AT

N

Office of the Chief General Manager Telecom. Q\ ,‘f\" e 4

S L L R U I

Panbazar, Guwahati-781 001, LRSS
No. Rectt-1/57/2007/63 Dated at Guwahati th’éOSl 1.2008; =~
o, | \I\}\Q G U Rl 0T G0y
" The:General Manager Telecom., ‘ /Q M> FE oo 2009
BSNL,
_ Jorhat. DO \\A '{;@h\ AR T
Guwahati Bench
SUB: Limited Departmental Compcliti\'lc Examination for promotion from
JTO (1) to SDE (1) held on 15.7.2007 Representation of Sri

o’
.o

Prakash Singh, JTO — regarding,.
REF: ‘ GMTD/IRT letter No. E-7/Group-B/Exam/08-09/15 dated 25.7.200%.

With reference to the above, it is intimated that the candxdauuc of Sri
Prakash Singh, JTO, for appearing in the above examination was rejected on lhe ground
that the candidate did not complete the requisite 3 (three) years of regular service as on
1.7.2005 as per data furnished by the candidate in the apphcallon f01 m.. ~

Moreover, it is worth to mention here thal the lml of eandzdatoe lound not

. cligible to appear in the said examination was sent to all heads of SSA/Unit for

information of all conccrned vide this office. letter No.  Rectt- 1/57/20()7/29 dated

27.6.2006 and the list of candidates eligible to appear in- the. ‘examination was also
available on the Circle website well before commencement of the examination.

There was no objection/appeal before the commencement of the
examination regarding the rejection of carididature of the applicant. - -

Therefore, there is no scope on the part of the Cncle to give any remedy to
the applicant at this stage after the declaration of the result, o .

o d
(N.K. Rabha)

Asstt. General Manager (Admn)
o (o)~
‘,&; 72 E fr
~

ol
[}\L‘h[ WOQ

The applicant may plcase be intimated accordingly.
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(TYPED coPY)

Bharat Sanchar N1gam Limited
_ (A Govt. of India Enterprise) .
o Office of G.M.T. D, BSNL Jorhat 785001. -

NO. E-7/ Group-B/ Exan/ 2008-09/21 dated at Jorhat-1 the 06 012009

| T S
(,mtmt &c@mmt*tm‘?m "E‘n&;u; cil

i -To; _ - . o L

. TheDE TAX & New Service = ._.l_ 5 FEB. 2008

‘ ElOB Exchan e,.Jorhat.. SR ’ oo
Exchange, J s

: : g Guwahan Bench - J '
Sub:- lerted Deptt Compet1t1ve Exammatron for promot1on from.-

JTO (T) to SDE (T) held on-15.07.07- Representatlon of Sri
Prakash Smgh JTO regardmg e

Ref The CGMT Assam BSNL Guwahat1 - l letter No Reett l/ 57/‘ B
2007/ 63 dated 05.11.08. | ”

A copy of the CGMT, Assam BSNL Guwahatl letter No. under'
reference on the mentioned subject is enclosed herew1th for your k1nd_f o
mformatron and actron please The content of the said letter may please be-f' -

‘intimated to Sr1 Prakash Slngh JTO accordmgly at the earllest

Enc:One o . - Sd/- Illeg1ble
N : - *  Divisional Engineet (A&O).
O/o- G.M. Telecom District/ BSNL
‘Jorhat — 785001 '

. Copy to Sri Prakash Smgh JTO E 10 B Xge Jorhat for 1nformat10n please,} N

| (enc/ one) -
. ~ Sd/- Illeglble
. Divisional Engineer. (A&O)
O/o- GM. Telecom District/ BSNL
- Jorhat-785001. ~
&mgﬁeﬁ io be true

- ddvocate
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R
i

- o rr— 4

 December 29, 2008

4
1\

The Chairman and Managing Director .
Bharat Sanchar Nigam Limited : o
Bharat Sanchar Bhawan : o
Janpath, New Delhi-110001 4 : ‘.
(Through Proper Channel)
Subject: Eligibility to appear in Limited Departmental Competitive Examination for .
promotion from JTO(T) to SDE(T) held on 15t July,2007 P
Respected Sir,

Refer to: -

(a) My representation dated 25-07-2008 (Copy Enclosed). '

(b) My represéntation No. LDCE/2008-09/01 dated 27-08-2008 (Copy Enclosed). '

2. I humbly requested regarding the chance for appearing in the LDCE-2007(TES Group B) for promotion to |
the grade of SDE(T) against the vacancy for the year 2005-2006 which was refused to me whereas JTOs junior |}
to me and having less than three years of regular service were allowed to appear in the said exam putting me { [
to great disadvantage which will adversely affect my carrier progression for no fault of mine.

3. Under the references I also requested to redress my grievances expeditiously to avoid g great injustice to | f-
me but neither redressal nor any communication has been received as yet resulting my juniors, having passed.
the said exam, have been promoted whereas [ have been put at loss for no fault of mine which compelled me to™ |
knock the door of the honourable court to get the proper justice. ' b

4. ThisIam submitting for your kind information please.

T SRt }

| owaiat Aavninletyoive Trihunal ‘

I g FEB 72009 Yours’ Faithfully
AVgEY EALTS 1 ‘
,uwahati Beincit _J Prakash Singh
' JTO(OCB)
; E10B building, Malow-Ali
e COF BSNL, Jorhat-785001 .
L , Mob.No. 91-9435598666 S
@Qﬁwﬁ e Email: prakashsingh@bsnl.co.in W2/
*
———— N T - 1/"‘.‘/'




please. ’
(i) The CGMT,BSNL ,Assam Circle,
(@) The GMTD,BSNL;Jorhat Telecom District

Enclosures:
1. Copy of my representation dated 25-07-2008

2. Copy of my representation No. LD

The Director(HRD),BSNL Corporate Offide,

Guwahati for: ir.\fobrmat‘idﬁ, pléase. : |
Jorhat for information please.

CE/2008-09/01 dated 27-08-2008

New Delhi for information

_€$;$%%zﬂwj%w,a-'
Centrat Adrmingete o i
. deninistroive Triby

1 g FEB 2009
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OFFICE OF THE DIVISIONAL ENGINEER (M FEHR 1 ITHH)
B-TAX , JORHAT (ASSAM] BHARAT SANCHAR NIGAM LIMITED
(A Gowt. of Ind«a Enlerprise)
NO. | C-1./StafT/D-TAX/Reprcsemation/J RT/08-09/04 Dated at Jorhat the 29-12-2008
%ﬁ?ganzéﬁtzﬁ;“ SREWESS T
T Centrat ﬁa’ﬁmm;s?m'm Tribuna;
o,
The DE (Admn & Opn) N
Ofo The GMTD, BSNL s ft8 2009
Jorhat.
Fuwahati Bench
Sub: Representation . -
Refer to:-

(a) Letter No. C-1/Staff/D-TAX/Representation/JRT/08-09/02 Dated 26-07-2008
(b) Letter No. C-1/Staff/D-TAX/Representation/JRT/08-09/03 Dated 27-08-2008

Since no reply regarding redressal of the grievanceés on the representation of Sri Prakash Singh JTO,
OCB which was forwarded vide this office letter No.under references has not been received so far, a further
representation in quad duplicate submitted by the JTO is forwarded herewith for onward submission to get
the justice at the earliest to avoid legal complication at the earliest please.

Enclosed-2 4 sheets. Divisional Engineer(D-TAX,Mobile)
: Telephone Exchange Bldg,
Malowali, Jorhat-785001(Assam)

Regd. Office : Sanchar Bhavan, 20, Ashoka Road, New Delhi-110 001
Cocponuomoo B-148, Statesman House, Barakhamba Road, New Delhi-110 001 Website: www.bsnl.co.in .

n3 Awewess
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1y dentmantu NSOE prom ion doc

: Bliarat Sanchar Nigant Limited
‘ (A Government of India Enterprises)
Office of the Chief General Manager BSNL
Assam Telecom Circle - Admunistrative Building 3rd Floor
Panbazar Guwahati~781 001

No. STES-3/2/Pt-V11/89 Dated at Guwahati the 26-11-2008
ORDER R : |
Sub:- Promotion of JTOs to the grade of $.D.E. (Tclecom) in B.S.N.L.

under Competitive Quota (25%) on the basis of Limited
Departmental Competitive Examination held on 15-07-2007.

In pursuance of B.S.N.L., Corperate office Memo No 1 -14(Postings)/2008-Pers-
11 dated 03-11-2008, the 84 (Eighty Four) Exesutives as mentioned in the enclosed Annexure,
arc hereby promoted from TO to the grade of S.D.E. (Telecomn) under competitive quota (25%)
in the IDA pay scale of Rs.11875-300:17275/- from the date they assume charge of the higher
post and pested to the SSAs/Units as shows .against their names 10 have immediate effect.
Provided that - '
i) They have been absorbed in B.SN.L.on permanent basis .
i) No dusciplinary { vigitance case is pending against him / her and no VC is withheld in
. terms of nstructions contained in GOI (DOP&T) OM 22011/4/91 ~Esti.(A) dated 14-
09-1992.
i) The currency of any penalty against the officer is over of
vy Theofficer is not on deputation to TCIL or any other organization

hS The Head of the SSAs/ units concerned may please ensure that the promotion /
posting orders in rdspect of officers found cligibie after fulfilling the above conditions are issued
with immediate cffect and such officers is relieved accordingly so as to cnable them to join their
promotional assignment immediately.

i JTOs in the list shown in Annezurc who have opted for DOT or who have not
giten any option for their ebsorption may not be promoted . Such cases may be reported to this
oftice. :

4, The SSA heads Junits.concermned may. please ensure that the promotion/posting
orders in respect of officers found cligible after fulfilling the above conditions are issued in time
1o enable the officers 1o join their promotional assignment , and the officer is relieved within the
prescribed time limit of 40(Forty) days( including the joining time) from the date of issue of
BSNL order. ' :

5, in case the officer concemed fa'ls to join tie promotional assignment within 40
(forty) days fron the date of issuc of BSNL Carporate Office order, he/she should not be allowed
10 join the post thereafter. In such a case the promotion order shall become inoperative and the
matter shall be reported to this office for further neccssary action. Further no request for
modification of promotion / posting order shall bs entertained. .

6. The leave, if any requested by tle officers, who has been posted on promotion t0
a different circles should not be allowed. If any afficer desires leave, he / she can apply for leave
10 new competent Authority under whom he / she has been .posted' only after joining the new
post and the competent Authority will sanction leave, if it is considercd justified in the normal
COUrSE. : : . o

Contd Page......rvee:2

hwy hnp://www.assamsne&oré/vn/promo_l 108/ipage_1.htm

£

fuge 1 v -~
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16 FEB 2009
s

uwahati Bench

Y
7. The date on which the above order is given effect to may be intimated to this
office and a consolidated report of the ofticers who have been reiieved/have joined their new
postings may also be sent immediately on{cxpir) of - 40(for£y) days from the date of issue of
BSNL order. .

i
i

8. ; The vacancy/panel years ngaum which the officers are shown as eligible in the
Annexure have been prepared on the basis of the results as per BSNL Corporate office letter no.
5-3/2007-DI: dated 08-07-2008 and modification/corrections intimated by SSA heads/units . The
scmon() of the officers promoted under th|s order shall be determined in accordance with the
rules in force and will be issued separately by the BSNL Corporate Office.

9. The aforesaid promotion omcr is provisional and is subject o the outcome in
CWP No.4697 filed in Hon’ ble High Court of Rajasthan , Jaipur Bench , vide order dated 15-10-
2008 and lawsuits pending before any courts regarding their regulation of seniority /promotion in
the SDE(Teiecom) grade.

10. The particulars of omcersgmay also please be updated in the HRMS as soon
as they join as SDE(T) on the basis of this !‘order. :

t
‘ Necessary charge report ni’ny be submitted to all concerned.

This issues with the approva) of the Competent Authonty
Enclosed:- Annexure (Two Pages).
Sd/- - :
(P.S. Bhattacharjee)
Deputy Gcneral Manager (Admn)

Copv t0:- '
The AGM(Pers -11),BSNL Corpora(c Office, Personel- Il 4" Floor, Bharat Sanchar
Bhwan ,New Delhi-110001. i
2. The PS to C.G.M. B.S.N.L., Assam Ciccle , Guwahati - for kind ‘information to CGMT.
.. 3-24.  The CGM,BSNL, Telecom Circle,) ' .
- Bihar/Kerala/Tamilnadu/Chattishgath/UAL/Jarkhand/Maharastra/CG/Punjab/
Kamataka/Rajasthan/ETR/NTR/AndhraPradesh/DN W/Gujrat/UP(East)/
Madhya Pradesh/CTD/West Bengal/T&D/BSNL, CO, , New Delhi.
25.  TheGM (Personel), BSNL Corporate Office, 4"’ Floor, Bharat Sanchar Bhawan,
New Delhi- 110 001.
26.  The CGM, NE TASKFORCE, Uzanbazar, Guwahati~ 1.
27-33. The G.M.T.D/Kamrup /Jorhat / Bongaigaon/
Nagaon/Tezpur/Dibrugarh/Silchar. '
34-38. ghc GM/(lT&Mktg)/CMTS(O&M)}LMTS-(Plg&Dev)!(BD&Dev)/(Admn&OP),C 0,
uwahati.
39. The GM (ETR), 8® Floor, Admmxstranve Building, Panbazar, Guwahatl -1.
40-44. The DGMI(Admn)/CMTS(O&M)/(CMTS-(Plg&Dev)f(Mktg&lT)/(V ig), C.0, Guwahatl
45-46. The AO/A&PY(CA), Circle ofﬁce, Guwabhati.
47. The Rajbhasa Adhikari; Circle Offide, Guwahati.

48.  HRMIS Cell, Circle Office, Guwahali. ()
49.  GuardFile. | @ \

- ) ) ' M?dak)
Asstt, Dlrector Telecom (Staff)

. .

Panbazar Guwahati 781001

i

pruc CoP)

. A dvoca t¢

For C. G. M., B.S.N.L., Assam Circle -

08/01/2009

L e
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ANNEXUKE

No.STES-5/2/Pt-VIlI89 Dated at 26-11-2008

e e g T o s e e eanae A o {2

List of Executive Promoted from JTO to the Grade of SDE(T) against 259

i, Menit ISL - [Namr of the officers Staff  {Cate {Vacancy!Recruiting {Present Prestnt  |Posting on promotionto} - : ;
io.[No- s io Risishrirsmms) No. |gory [Year [Circle  Iworking sé'.i’,?,‘l??‘n‘éhé’sﬁ'%“i:i" ssaunr| - : S
185NL lper . —Cimle Assam . . i A
lco  lssnt : '; Circle HE
otaer ICO t ‘
qtﬂ.oll ofﬂm ; ?
11708 jatd o
Do cartes ‘ Lot
; 08 '
‘ 1 . | EET . }
1 2031 79jMrnal Kanti Nath 1150078] OC {2001-02 |Assam _ {Assam:  {Bongaigaon {GMTD, BONGAIGAON| . . I S
21 248l o7jRatan DeySarkar 11500851 OC 12001-02 |Assam  {Assam  ]Nagaon |GMTO,NAGAON |- - ' !
3} 33%] 136jUtpatMazanka 1150137 OC |200%-02 jAssam  {Assam - JJorhal  |GMTD, JORHAT’ R : :
2} 545 207iDhrubajvot Das __ 1150206} OC {2001-02 jAssam Assam  |Dibrugarh {GMYD, DIBRUGARH [ P
2y 500 222}Bhaitot Gohain 150221; OC |2001-02 [Assam - 1Assam .. {Dibrugarh JGMTD, DIBRUGARH a S -
31 822} 304)Kiran Nath ] 150303] OC 12001-02 JAssam __ [Assam__ |Bongaigaon GMTD, BONGAIGAON| © .. !
7} 1137] 427IRajibKumarDuita ] 150426] OC 2001-02 jAssam Assam . IDibrugarh  {GMYD, DIBRUGARH T
8] 12211 &82|Narendra Nath Bhatlacharjed 150461] OC {2001-02 jAssam  |Assam Nagaon  IGMYD, NAGAON o
o{1c.8 | £24]JaaenCh.edhi 1 150823] SC_{2001-02 fAssam __|Assam __|Bongaigaon |GMTD, BONGAIGAON]
. @] 532 654|Uttam Dey ) 150683] OC §2002-U3 JAssam {assam  {Bongaigaon [GMTD, BONGAIGAON] =~
© t1{ 353) 75BlAxsheya Kr, Das 150787] OC {2003-04,|Assam Assam . - lBongaigaon JGMTD, BONGAIGAON! :
+ 121 851] 794|Dipak Deb | 150793] OC |2003-04 jAssam  {Assam  {Dibrugarh |GMTO, DIBRUGARH | . -
1] ©71] 7SBiPriva Ramian Clhanda *© | 150798] OC {2003-04 |Assam Assam  |Sdchar  [GMTD, SILCHAR- .
Lo14) 13241 80814ahar Ali D 150808 OC 12003-04 jAssam . JAssam . [Tezpur |GMTD. TEZPUR :
" 181 3161 807{Girindra Nath Kalita +150806] OC [2003-04 |[Assam jAssam  [8ongoigaon {GMTO, BONGAIGAON] .
<81 1385] B0§{Ranji Samma B 1506071 OC {2003-04 [Assam . jAssam _ [Kamrup lGMTD, KAMRUP o~ | - .
371 15741 Bi2jHitesh Choudhu.ry _ 1 1508138] OC 12003-04 jAssam  JAssam _[Kamrup |GMTO,KAMRUP v~ | - - . | -
18| 1586] 822jjav Prakash Sharma 1150821} OC 12003-04 |[Assam _ 1Assam  |Dibrugarh |GMTD, DIBRUGARH. :
. @] 185 7] 8Z3INaxeutistlam _1150822] OC §2003-04 {Assam 1Assam __|Bongaigaon |GMTD, BONGAIGAON] -~~~
1 20] 1844 B25|Abdul Aziz 150824] OC |2003-54 {Assam fAssam_ [Kamrup |GMTD, KAMRUP, "] - - ST
v 21] 16421 827|Ramanu) Dey Furkayastha | 150826] OC {2003-04 {Assam {Assam __{Kamtup IGMTD, KAMRUP o 1 = °
22{38-B | eazlAnjal Sarkar —{ 150831| SC 200304 {Assam ___ [Assam__ |Kamrup |GMTD, KAMRUP o] .
23} 260 | 991jM.Venkateswar Rao 150590] SC 12005-06 JAssam  ~ {Assam _ |Bongaigaon |GMTD, BONGAIGAON . .
241 500} 1G8E|Yedu Ram Sudneer ~ 1151087{ SC 12005-06 |Assam 1Assam Bongaigaon |[GMTD, BONGAIGAON| . * . ‘ "
L 251 1371]1465]P Yeliamandaish 1 151465] SC {2005-C6 |Assam {Assam  |Dibrugarh {GMTD, DIBRUGARH |* :
! 28] 1534] 1565]Rejeev Ranjan Sinah 151564} OC 12005-06 |Assam ~ |Assam  [Nagaon |GMTD, NAGAON ’ .
t 271120-8{ 1675 Dinesh Kumat 151678} SC {2005-06 [Assam {Assam _ [Nagaon |[GMTD, NAGAON -~ | . . ]
| 28] 779| 289{Sailen Kakati 150286 OC 12001-02 [Assam NETF GMTD, DIBRUGARH L
tZ8] 1185) 4<5iManss Chakraborty 1504441 OC }2001-02 [Assam INETF GMTD, DIBRUGARH | . . ‘. )
U 30] 128611433]Anvind Kumar Singh | 151432] OC [2004-05 |Bihar {Bihar | GMCMTS(O8M),COIGH | :
31] 1251]1434[Vimal R ’ ~ 11531433] OC [200506 [Kerale {Kerala. |~ |GMTD, OIBRUGARH .| -~
i 32| 1264] 7435|Viav Knshnan 5 151434} OC [2005-06 [Tamilnadu {Taminadu]. .. - |GMTO, OIBRUGARH - | ,
33] 1267]1436]Awachesh Kr_Singh _____ § 151435 OC |200506 |Bihar 1Bihar__ | |GMID,DIBRUGARH | . !
i 34] 128811437 [Chinnasamy V 151436] OC [2005-06 |Chittishgarh |Chittishgath | R GMTD, OIBRUGARH . |- . :
i 35] 1306{144%Baju TV 1514401 OC }2005-06 |Kerala Kerala . GMTO, DIBRUGARH |. 7 -« - o)
I 38] 1310 1442]Saurabh Johari 1151441 OC {2005-05 [UAL' Juac - |GMTD,DIBRUGARH |+ . "'
1 37] 3313§7444{Shantanu Lala ) 1514431 OC 12005-06 |Jharkhand jJharkhand] . = |GMTD, DIBRUGARH ,‘; Do
! 38] 331411445{Sarang Arun Naik 1 151444] OC {2005-05 [MH . MH "~ |GMTD, DIBRUGARH |~ - -
s3] 13181 1246{Sanjay Kumar Gupta 1 151445] OC {2005.06 [Punjab _ 1Punjab. | |GMTD,DIBRUGARH | - ... ; )
o) 13201 1447 Samr S."Chavan ] 151445] OC §2005-06 |Karmatok  {Kamatok “|GMTD, BONGAIGAON] .~ 7. g
477 1328 1450{Panka; Kumar Yadav 1514491 OC |2005-06 |Rajasthan  {Rajasthan " [em10, ®KAMRUP | . ¢ . : ‘. F
i &2] 1332{1452|Manu Babu G 151451] OC [2005-06 |Kerala {Keraia - |GMTD, JORHAT oo ' :
' ' . T L R
(Page 10f 2) ' @;g&% L IR . "’k
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List of Executive Promoted from JTO to the Grade of SDE(T) a

p—
S, [Merit Sl- Namr of the oficers Staff |{Cate |Vacancy Recrun(ing Present Prestnt  [Posting on promotion to
No. ';:;“‘ :: (SIShri/SmUN:s) No. gory |Year |[Circle Working s‘s":l'&"’“t"in g‘;g;":-"";mssm -
BSNL |per | Circle Assam ‘
cCO  {BsNL Circle
order (CO
dta.03 Jorder
13708 (otd, . - [}
[ kAR .
0§
43f 1333]1453{Santosh Maha-o ] 151452] OC |2005-06 {NE-! |ETR GMTD, BONGAIGAON
441 1334]1454iSuman Kanti £ aha 1514531 OC }2005-08 [Jarkhand _lJarkhand GMTD, BONGAIGAON
45 1336/ 1455{E.V. Sunit Kumar | 151454] OC 12005-06 |AP AP GMTD, NAGAON -
461 1339] 1457|Pandey Sunl Kumm\ﬂshmnath 151456; OC |2005-06 {MH |ONW B GMTD, JORHAT
/471 1342{1458]Anyj Saxena _ 151457| OC 12005-06 |MH MH - |GMTD, JORHAT
WV, 481 1351[1489|R.G.Qurwani ) B 151458] SC |2005-06 |CG CcG ) GMTD, JORHAT
48] 1352{1460/R.V. Shamma 151458] OC 2005-08 jGujrat Gujrat GMTD, JORHAT
50| 1354]1462|Brijesh Kumar Singh 151461] OC {200:-06 {UP(East) |UP(East) GMTD, JORHAT
51| 1358] 1464|Manoj Balbhin: Kulkami | 151463} OC [2005-06 |MH MH - GMTD, JORHAT
52| 137411467{Madhurendra Gupta | 151466| OC [2005-06 [MP . {MP GMTD, JORHAT
531 13764 1468]Jamgaonkar Yogendra J 151467] OC [2005-05 [MH ~ {MH . ~ {GMTD, JORHAT
54} 137¢]1455|Balasaheb Baan Bankar | 151468] OC 12005-06 |MH MH GMCMTS(P&D),COIGH |
551 1383] 1470} Sudhakar Pathak 1 151489] OC {2005-06 {Bihar {Bihar GMTD, SILCHAR
; 55| 1364]1471|Sundaraganapathy K 1 151470{ OC ]2005-06 |Tamilnadu |{Tamilnaduj GMTD, SILCHAR
! 571 1387{1472iSudip Jyoti Dhar ) 1151471} OC |2005-06 |CTD ACTD ) GMTD, KAMRUP \ ~
! 58] 1394114731Sudheesh AN [ 151472] OC |2005-06 |Kerala iKerala ~ |GMTD, SILCHAR
f 58] 14051 1475|/Ram Kumar Ram | 151474] SC |2005-06 |Jarkhand {Jarkhand ~ |GMTD, SILCHAR
i 60] 1406]1476{V.M. Patel 151475 OC {2005-06 |Gujral Cujrat - © |GMTD, SILCHAR
- { @11 1410} 1377 |Anil Kumar Dvavedi { 151476] OC {20C3-06 |wWB WB GM(Mktg.&IT), COIGH] - -
</ 62] 1411{7478|Rajesh Kuma: 1151477} OC [2605-06 [Bihar 1Bihar ~_IGMTD, SILCHAR '
~183] 1416]1479]Navas M _ | 151478] OC [2005-06 [Tamilnadu |T&D ~{GMTD, SILCHAR
; 841 1426]{1482]Richard Paul » — 151481| OC }2005-06 |Tamiinadu {Tamilhadu ) GMTD, SILCHAR | ,
;1 55] 1438]1488{A Venkat Ramana 151487| OC {2005-06 [AP AP GMTD, NAGAON . o
{ 65] 1440]1488{Tamal Roy 151488{ OC 12005-06 [CTD CTD GMTD, KAMRUP_~ | - ;
; 57] 1446} 1496{Thangaraj G 151495] OC 12005-06 {Tamilnadu_|Taminadu] ___~__ |GMTD, TEZPUR | -
I 65| 1448]1497{Pavalakkodi S 151496 OC {2005-06 {Tamilnadu |Tamiinadu " |GMTD, TEZPUR | . . .
681 1450} 1488|Bishwajit Kumar Smha ] 151497| OC [2005-06 {WB ~ wB GMTD, NAGAON " - L .
i 70{ 1468]1502|Kumar Mukesh ) 151501] OC [2005-06 |Bihar ~{ETR GMTD, NAGAON ' !
. 71] 1508/ 1518|R.S.Shende ) 11515181 SC 12006-06 {Gujrat Gujrat GMTD, NAGAON  °* .
72] 1520]1528|Mohan Knishna V.S | 151527] SC |2005-06 |Karnataka |Kamataka] 1GMTD, JORHAT
{73} 153811832|Binnu P. Rajay 151531 SC [2005-06 {Kerala |Kerala ~ |GMTD, SILCHAR
744 1547] 1535|Kutdeep Singh 151534] SC [2005-06 [NTR ~ |BSNLCO| = |GMTD, BONGAIGAON B
7581 15001 1554{Ravun Sadanandam | 151553] SC [2005-06 |W8 {WB GMCMTS(OEM),COIGH 1
78] 182111564 |Biswajit Chowdhury ~ { 151560| SC {2005-06 |W8B {W8B GMTD, KAMRUP y -
7] 1645]15661Srinivasa L 1151567] SC [2005-06 [Kamataka {Karnataka IGMTD, NAGAON =
78] 1649 1570/€ Janardhan 1151569] SC {2005-06 |AP _{AP ‘ . |GMTD, NAGAON"
79] 1665} 1573{P.Suresh Kumar 11515721 SC [2005-05 |AP AP ' GMTD, NAGAON -
SC125-8B | 1643Sanjay Kumar Netam 151642] ST {2005-06 [CG cG * GMTD, TEZPUR
81157-8 11645]Srchar B 151644} SC [2005-08 |Karnataka |Karnataka GMTD, TEZPUR
§2{5¢-B |1646]Binay Kumar 1151645} SC |2005-06 |WB W8 ‘ GMCMTS(O&M).CO’/GH
$3{95-8 }1689iViay Darshar Modak 151668[ SC |2005-06 |MH WTR "~ |GMTD, TEZPUR ]
84165-8 [1670iChandrashekar Ganesar 151669] SC |2005-06 |Karnataka [STR ) ) GMTDj TEZPUR
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IN THE CENTRAL ADMINISTRATION TRIBUNAL

GUWAHATI BENCH

File in Court an/é,‘ﬂﬁ .

Gourt\gﬁibev. |

Lad By

IN THE MATTER OF

E
S SN Caltvavan iy

ORIGINAL APPLICATION NO. 27/2009

Sri Prakash Singh

Toentral Adminis*graﬁve‘i‘ribunas {

R Applicant
e aEEbER S | , PP
\/\(7 470 - Vs-—
M\ 9 5 UG 200 | |

Cz v The Bharat Sanchar Nigam

% "‘Zﬁg&% Q‘mﬂ ‘-q’;; Limited & Ors.
| - % Q< RS
ceereneenn. RESPONdents

(Written Statement on behalf of Respondent No. 1to 5, BSNL)

/

| , Sri Surendra Nath Chakravarty , S/o Late Taranath Chakravarty

(‘ ‘v"f//';.

O«ywl about 55 years , R/o Ulubari, Guwahati-7 in the district of Kamrup (M) , State :
Assam , do hearby begs to state as follows :-

1. That presently | am working as Assistant Director Telecom (Legal) , O/O the
CGMT, BSNL, Assam Telecom Circle , Panbazar , Guwahati~ 1, competent
and authorized by the respondents to file the present written statement on
behalf of respondents of BSNL. | have gone through the original application

and is conversant with the facts and circumstances of the case and also
understood the contents thereof.

2. That, | do not admit any of the statement to save and except which are
specifically admitted hereinafter and the same are deemed as denied.
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. Guwahati Bench
REPLY TO THE FACTS OF THE CASE NSRRI

That with regard to the statement made in paragraph 1 of the O.A,,
the humble answering respondé‘nt begs to state that  the
Departmental Competitive Examination for promotion of Grade of
Sub — Divisional Engineer (Telecom) under 25% quota. against R/R of
SDE was received from the BSNL Corporate Office , New Delhi vide
No. 5-4/2005-DE dated 09.02.2007. The said letter was circulated to
all the SSA Heads / Units vide letter No. Rectt.-1/57/2007/9 dated
23.02.2007 , so that the officials who were found eligible with the
eligibility condition and desired to appear in the said examination
could submit their application in prescribed format.

Two copies of examination notices Issued vide No. 5-4/2005-
DE dated 09.02.2007 & vide No. Rectt.-1/57/2007 dated 23.02.2007
& R/R of SDE (T) is annexed as Annexure — I,1l & lI respectively.

That with regard to the statement made in paragraph 2 and 3 in.the
original application humble respondent has no comments to be.
made. .

That with regard to the statement made in paragraph 4.1, 4.2, 4.3 of
O.A. the humble answering respondents has no comments to be
made and as the statements made are from the record. \

That with regard to the statement made in paragraph 4.4 and 4.5 the
humble answering respondent has no comments being the facts
matter of record. ‘ :

That with regard to the statements made in paragraph 4.6 of the
0.A., the humble answering respondent begs to state that as already
stated in previous paragraphs the promotion to Grade of SDE

- (Telecom) under 25% quote:. was received from BSNL Corporate

Office and as such the officials who were eligible and desired to

“appear in the said examination may submit the application. The BSNL

Corporate Office , New Delhi vide letter No. 2-29/2005- Pers.-Il dated
16.04.2007 had intimated the date for reckoning 3 years of regular
service along with other guideline as stated below :- \




: ‘ . .cgntfafﬁAﬁl'iit:h‘oum.w. . m,;? )
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Vacancy Year " Eligible Candidate | Guwahati Bench

E - ErEd aEg
2001-2002 . © Completed 3 years as on 01.07.2001
2002-2003 Completed 3 years as on 01.07.2002
2003-2004 Completed 3 years as on 01.07.2003
~ 2004-2005 ' Completed 3 years as on 01.07.2004
2005-2006 Completed 3 years as on 01.07.2005

The applicant had submitted his appIiCation showing his date
of joining in the J.T.0. Cadre on 26.05.2003 and the said application
after necessary verification by the Divisional Engineer (Admn & Opn.)
0/o the GMTD, Jorhat forwarded to the Circle Office, Guwahati.

A copy of the letter dated 16.04.2007 and a éopy of:
application form of the applicant is annexed herewith and marked
as Annexure — IV and V respectively.

3.6 That with regard to the statement made in paragraph 4.7 of the OA,

3/
\/ 7

the humble answering respondent begs to state the date of joining of
" applicant in J.T.0. Cadre is on 26.05.2003. As per the guidelines vide
Corporate Office letter No.-2-29/2005-Pers.-1l dated 16.04.2007 , the

applicant was not eligible for appearing in the Departmental'

Examination as he had not completed 3 years of regular service as on
01.07.2005 for the vacancy year 2004-2005 and 2005-2006. The

applicant himself stated in the application that he had joined in the'

J.T.O. Cadre on 26.05.2003.

That with regard to the statements made in paragraph 4.8 of the OA,
the humble answering respondent begs to state that the statements
made are false_and_misleading. No enquiries were made_by_the

applicant in the Circle Office , Guwahati regarding his candidature
before the examination. In fact , the list of eligible candidates was
issued on 27.06.2007 and further posted in the Circle web site. The

~ list of non- eligible candidates was issued to all SSA Heads to inform
the candidates under their control. This was done in a systematic

“manner so that if any discrepancy is found by any eligible / ineligible -

AT

¢
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candidate , the same could be brought to the notice of the
competent authority for rectification of errors made in the list.

Copies of the letter No. Rectt.-1/57/2007/28 dated
27.06.2007 and® .~ .. -l T - ?w&_ are enclosed
-
herewith as Annexure- Vi and VIl). T

That with regard to the statements made in paragraph 4.9 and 4.10
of the OA , the humble answering respondents begs to state that the
submissions have been made in Para 4.8 above already.

It is further submitted that the applicant neither made any
complaint that his juniors had found place in the eligible list of
candidates nor he brought it to the notice of the authorities that he is
senior to Shri S. Seshagiri Rao and Shri Woryao Sareo. The applicant
submitted the representation only after the announcement of the
result. The complaint of other officials on the same issue received
earlier was acted upon by the authorities promptly. It is further
submitted- that Shri S. Seshagiri Rao and Shri Woryao Sareo
completed 3 years of regular service as stated in their application
forms of examination. Thus the complaint lodged by the applicant is
found to be without any base.

Copies of applications filed by Shri S. Rao and W. Sareo are
enclosed as Annexure- VIli & IX).

That with regard to the statements made in Para 4.11 & 4.12 of the
application the answering respondent respectfully begs to state that
in pursuance to the letter dated 12" July,2008 filed by the applicant
regarding -eligibility to appear in Limited Departmental Competitive
Examination for promotion held on 15" July,2007 , the Respondent
No. 5 vide its letter No. Rectt.-1/57/2007/63 dated 05.11.2008 stated
the reasons for rejection of the candidature of the applicant who had
nhot completed the requisite 3 years of regular service as on
01.07.2005. The Respondent further stated vide its letter No. Rectt.-
1/57/2007/29 dated 27.06.2007, list of candidates who were found
not eligible to appear in the examination had been sent to all Heads

.o enag
Qg_zuq:;‘..'-“'b
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3.10

3.11

3.12

N
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of SSA / Units and also list of eligible candidates for appearing in the
examination was posted in the Circle web site before
commencement of the examination. The respondent had not receive

. any objection from the applicant for rejection of his candidature.

Copies of letter No. Rectt.-1/57/2007/63 dated 05.11.2008
and letter No. E-7/Grp.B/Exam./08-09/15 dated 25.07.2008 are
enclosed as Annexure — X & XI| respectively.

That with regard to the statements made in Para 4.13 -the
respondent begs to state that itis not a fact that person junior to the
applicant in the Cadre J.T.O. has been appointed in the promotional
post of Sub-Divisional Engineer. The eligible officials who appeared in
the competitive examination and qualified themselves on the basis of
merit in the examination were promoted and all these are matter of

‘records only. : - .

That with regard to the statement made in Para 4.14 ,4.15,4.16 and
4.17 the humble answering respondent most respectfully begs to
draw the attention that the applicant has submitted his application
showing his date of joining in the JTO Cadre on 26.05.2003 and he
did not complete 3 years of regular service as on 01.07.2005 for the
vacancy year 2004-05 and 2005-06 and as such his candidature for
appearance in the examination was rejected. Shri S. Seshagiri Rao
and Shri'W. Sareo were found completing 3 years of regular service
and were eligible to appear in the examination. The applicant did not
submit any representations that his juniors was placed in the

eligibility list before the commencement of the examination and the
_respondent was not aware of the said fact and as such the statement

made by the applicant “ Sine Qua Non” does not apply.

That with regard to the statements made in Para 4.18 , 4.19 the
humble respondent begs to state that the applicant got enough time
to communicate his grievances before the respondent authority but
he did not do so. The Department after completion of all the
procedures regarding the examination declared the result and then
only the applicant started to file objection. '

P 109
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3.13

3.14

3.15

That with regard to the statements made in Para 4.20 the humble
answering respondent begs to state that the applicant may appear in
the next examination which will be announced in due course of time.
That with regard to the statements made in Para 4.21 the humble
answering respondent begs to state that the representations dated
12.07.2008, 25.07.2008 , 27.08.2008 & 29.12.2008 made by the
applicant are in no way possible for consideration of his case. The
applicant did not file any objection regarding the eligibility of his
candidature before the examination. The result of said examination
had been declared long back and the officials who passed were
promoted to the next higher post. Thus the OA filed by the applicant
has no merit.

That with regard to the statements made in Para 5.1 to Para 5.8 the
humble answering respondent begs to state that the submissions
already made in preceding Paras , the OAis misleading and vexatious
and is liable to be dismissed with costs.

VERIFICATION

|, Shri Surendra Nath Chakravarty , S/o Late Taranath Chakravarty ,

aged about 55 years , working as Assistant Director Telecom (legal) in
the O/o the CGMT , BSNL , Assam Telecom Circle , Guwahati-1 do

hereby verify that the statements made in Para Lsdndrdtad:hylbg re

true to my knowledge and behalf , those made in Para&.—.l.}Bz-.E,Zx:kemg
matters of records of the case derived which | believed to be true
and the rest are my humble submission before the Hon’ble Tribunal. |
have not suppressed any material facts before th Hon’ble Tribunal

and | signed this verification on the day of P37\ 72009.

Lyscom el 50 HakF

Asstt. D@ DRGIM(Lesal)

O/ CGMT, BSNL

S wemutE ey
95 A5 2009

Guwahali Bench
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DL Gout. of Indiu & nierpriscf _ \\ %
- " . . Corporate Office : \ —,:'p
R R A h DEPARTMENI OF EXANMINATION BRANCH" N
i 9TH FLOOR, 'A‘ \VING STATESMAN HOUSE, BARAKHAMBA ROAD NL\V D[-IT’W T L)()l It
. Ak % . \)// . '."“";:;" o
- : . ’ B . ERIaN \ e
No. 5-'4/2005-D: R C o ' - Date: 9th Iubmdry 2007

| . -/

[~ -
‘ N - e . ) (‘ \’\D‘)
) Al Chiel General Managers ‘Felecom Circles YA
A ' Chief General Manager Kolkata 1 Telephones/Chennai 'lclcphonc* //\\ AT
A :,/ o Chief General Munuger, Mtee, N'TI, New Delbi ! ) \\*'*\ ;
Ao S
/J ) . -
> :
e Subject:- Limited DL)'ltmcnmI Competitive Examination for promotion o grade ol Sub- i 3
‘ } I g I H 3
~ o DIVlblOn.l] ingincer (Telecom) under 25% quota to be- beld . on o' June ‘! N
{ 2007(Sunday)-arrangements for holding ol - ' 2 B

Iam directed " lo- state that it - has bccn dwdui to hold the Imutccl Departmental -
'Cox.xpwtlv" i‘,\dmnmlxon for promotiod to arade of Sub-Divisional Engincer. (Telecom) under .
25% quota .S 10™ Jung 2007(Sunday) as per the provisions in the Recruitment Rules ol Sub- -
" Divisional Enumeer (Idu.om) (No. 20-24/2001- Pers.I1.dated: 28:2. 2002) circulated vide:. BSNL
f‘omorﬂte Office Letfer No.-20:1/2001 -Pers.IT dated 6 I\Imch 2002-and com%ndums circulated.
vide Pers I Section Letier No. 20- 172001 - Pers. 1T dated l7 7.2002 and 23.10.2006 to il up the’
ancies for the vacancy.years 20012002 to ”OOJ 2006 .

A A ARSI RN T

"

The L\un‘llld'lOH will be conductud as per syllabus circulated vide Pus l| Scetion, BSNL

letier No. 2-29/2003-Pers.-11 dated 20.6.2006 and the Scheme of examination circuluted vide
Pers. 11 JLc,r au letier No. 2-29/2005-Pers. 1 daied 7th [Lblu“l)’ 2007, The delails of P
e ’cJ <ol the exninaton will be as upder:

2
ro:!

apers and

LA N A ST AL TR B L 7 Tan) i TR AR

T— w{__.“z\g:-u | Subject Maximum | Day & Date o "_“1—11-11;\.\ 0y
N, N, ! ! :\[_l_l_l_\ N __ i
T T __ Advanced Technical 100 Sunday 16" i HO.00 AN 5 '
Paper-General June 2007 to 1.OU PN y
(objective Type) ' ' : 4
2 N Advanced Technical Paper 100 tdo- 2.00PM to ¢
(Special) | ' 5.00 PM
3. The examination will be conductcd by the Feads of Territorial Cl.du mcluding NTR,

C‘u mai and Kolkota Telephone Distts. and will be held at su ch centres as may be lixed by them,
4.7 The cligibility for appearing in the above mentioned Limited Departmental Competitive
Examinaiion shall be as per the Recruitment Rules referred to in the Tirst para. In case ol dny
doubt regarding ehmbt‘ny syllabus and Scheme of the cxamination, the matter may be suttably
referred to Pers:ll Branch of tl*lc BSNL C.O. for necessary clarification,
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- and who desire to appear in the examination should submit their apphcwon in the lou,, y ‘

.. Officials who are th,xb.c in accordancc wilih the eligibility. condifions as u,\\

N
. through proper channel, to llmmpwu\mlkadsol Territorial Circles holding the c.\anmmu\ v
6. The examination will. be conducted . stnctly in accordancc vuth Rules laid do\

Appendl‘{ 37 of P&T Manual Volume -1V (Fifth Edition) and instructions issued in this rey
from time to time. Heads of Telecom Circles (CGM Maintenance, NTR, New Delhi
conductmn the cxam in Delhi) will also. be responsible for -actual conduct of the examination
respect. of the cm.du‘alcs pumlttul to appearsby Heads of other Administrative Oftices situated

1

.wuhm their tecritorial jurisdiction. For candidates of Chennai and Kolkota Telephones, the

respective Fleads of Telephones Distts. will conduct the examination. Ofticials at present. posted in
lhu BSNL Corporate Oflice will submit their applications to the Circles/Organizations ol their
recruitment as JTOs. Permission to. appear in the examination will be granted by their Circles
under- intimation to CGM, NTR, New Delhi: Eligible ofticials on deputatlon to other organizations
cither in Tndia or abroad shall'be informed of the said examination by the Circles etc. on whose

- strength they were working before (lcputauon to the present orgamsatnon The (,\"unnndtlon will be
conducle(l in-[ndia only. ' : -

-

alter'the closing date wiil.be entertained.,

Q

8. C"mdnda tes will havc thc optlon to dnb\vu Lm qucsuons in Hindi or. in Lnuhsh only'

- Answcnm of questlons putly in Hmdl and paxtly in D‘(rlnsh wnll I\’O L be pcrmxssnblc

.9'] . Mobxle phones p ”ers or- any othm communmatnon dcwccs are ot allowed nm\h lhu

plcmnscs where the examinalion is being conducted. Candidates -are advised in their own mlc.w
not 10 bring any of the. banned “item including mobile )hOHLb/pd"Ub to the venue ol “The
e amnmt:ou as z'rranwuncnt lor safck ccpm” cannot be dbbLllL(l

L 10, THIS LETTER 1\1 AY PLLr\SE BL GlVE\' WIDE PUBLICI I Y

e

Cot.

1. The receipt of this l‘ tter may please be aci\nowlcd“ed Y ' Q P .
Hindi version will follow. B : ' : ‘“()“‘12’\’

( A Sinhaj

Asstt. Director General (DE)

Copyto: A S

l. ADG (Pers.1l), BSNL, CO New Delhi

2.. All Recognised Federations

5. OL Section, BSNL CO, for Hindi version. o \

4. Notice Board. ' ‘t' K\] |

5. Guard file. : ' ez
6.

AD G(IR) or uplod('m” in the intranct site' BSNL C.0. —q LT

(A Siha)
Asstl. Director General (D12)

’ Central Ad'mmstraifve ribunal

U‘JIT Nﬁ‘»ﬁ e

Gum bl li Bench '
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/. The last date tOI receiving appllcatlon Wl“ bc 10™ April 2007. No application received
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EXAM NOTICE/MOST URGENT

Central Administrative =

BHLRAT SANCHAR WIGAM 1I.7TD.

(A Govt. of India Enterprise) - i BT crem G
Office of the Chicl General Manager. Telccom,. .. o -

Assamy‘Telecom. Circle, BSNL Administrative Building,
' : Panbazar, Guwahuti-781 001,

- No. Reett-1/57/2007/9 - . Dated at Guwahati the 23.2.2007
T, _ :
' .7 The COGMT, NETE, Guwahati.
2-8. The Generad Manager Telecom.,
Guwahati/Silchar/Dibrugarh/lorhat/Bongaigaon/ Tezpur/Nagaon. ‘
9. The BOM, ETR, Guwnh:l}i. S i
10.  The Principal, RUTC, Guyvahali. |
“1i, The Principal, CTTC, Guwahati. . !
12, The SDE< CTSD, Giiwahati. :
1.7 The ADT (Stafl), Olo Lhc;CGM'l", Guwahati.
Sk Limigd Departmental Competitive Examination for promotion to the
grade of Sub-Divisionai Engineer (l'clecom.) under 25% quota to be held
on 10™ June 2007, - ' : ' i
) \
“ In pursuance to BSNL, Corp. Office, New Delhi fetter No. 5-4/2003-1>1 "
. dated 9.2.2007 (copy enclosed), the undersigned is directed to intimate you that Limited
Departmentai Competitive Examinagion for promotion to the grade of Sub-Divisicnal
Engineer (Telecom) under 25% quota will be held on 10™ June 2007 (Sunday) as per the -
provisions in the Reétliitment Rule of Sub-Divisional Engincer (Telecom) 2002 to 1lup
the vacancies [or the vacancy years 2001-2002 10-2005-2006. I
The examination will be conducted as per the syllabus vide BSNL. CO.
-New Delhi letter No. 2:29/2005-Pers-11 dated 20.6.2006 and the Scheme of e
Examination vide BSNL, CO, New Delhi letter No. 2-29/2005-Pers-11 daied 7.2.2004
(copy enclosea). The details of Papers and time table of the examination will be as under.
SI T Paper Subject ' Maximum | Day & Date Time (1ST) |
No. : : Marks ' Mt _i
A Paper-l  |-Advanced Technical | 100 Sunday, L1000 AN L
i . .| Paper - General | - 10" June, 2007 | to i
! ' (Objective type) ' . o 10loorM
2 Paper-11 | Advanced Technical | 100 ~clo- 02.00 PM
Paper (Special) - ' S tto f
L | - ) 105.00 v

Comd. Poge-2
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gibility Condition: , AN
| |
'j/".s}',-.per the RR ol SDIEE (lielecom) 2002, the chgibility condition 1o ;
= appearing in the above mentioned Lintited Deparimental Competitive Examination for
promotion 1ot grade of F7E Deiccom) shall be 3 (threeh yeurs regular seevicy i i ;
grade ¢PITO (Telecom) as on 1% July, 2067 =
-+ Officials who are cligible with above eligibility condition and desire 1o
appeir i the examination should submit’ their- application in the prescribed fuimar.
. -~ . th . EYS ~ ’ .
atlached herewith: through proper channel on or beiore 10 April, 2007 and should
e . = . . : :
reach this office hefore 157 April, 2007 positively. :
THES LETTER MAY PLEASE BE GIVEN WIiDE PUBLICTTY
N A}
' : - (B.C.PAL)
Asstt. Director Telecom. (Rewits
PH:0361- 2736347
Cony Lo: Notice Board. 0/ Or) )
," , B ,f),X
vl —
(3.C.PALY
. Asstt. Director Telecom, {Recits
1 - PH: 0361~ 2736347
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Office of the Chic!’chicrul M
Telecom, Circle,‘BSNL‘A

Panbazar, Guwahati.7g 001
y-

No. Rectt-l/57/2007/29

Dated 4 Guwahatj (he

anager Telecom,
\ dministratjye Bui!ding,

To,
: I. The CGMT, NETF,_ Guwahat;.
Vgs. - The Genery) Manager Telecom,,
o ‘Guwahati/Si!char/Dibrugarh/Jo’rl‘:at/Bon
9. The DGM, ETR, Guwahatj,
10, The Principg], RTTC, Guwaha;,
' The Principal, CTTC, Guwahatj.
12,0 The SDE, CTSD, Guwahay;. A
I3 The ADT (Staff), 0/ the CGMT Guwahayj,
SUB:

L‘i.milcd Departmeny
grade of Sub-Divyis;
on-152 July, 2007,

al Competitjye Lxamination
onal Engincer (Te

Kindly fing ¢nclosed herewi
are found ot eligible 0-appear in (he
of'SDE (T) and amendme

a list of candig
above CXamination

as per
Nts thereof from time

10 time,
The candidates may plcase pe informeq dccording
The list of candid

ates founq cligi
the Cirele web sit

¢~ www.nssam.bsn.‘

5
is available jp

.Co.in,
Eyelo= Qs abgve,

Asstt. D
Pi
Copy 10: .

1. Al Executive Association 0 BSNI.

s ASsum Cire
2. Notice Board. '

/\S'Stt,“ Dii
PH:

bt ] A

lccom.) under 259,

ates of your SSA

bie to appearin the

for promoion W the

A

unit, whe

guigaon/Tc’:zpur/Naguon. :

quotat (o e hef

Rccruilmen{ Rule, 200>

ly.

.

(B.C. PAL)
irector
036!

Telecom. ¢

2730307
le,

(B.CiPAL)
cctor Telecom. {Ree
0361- 2736347

5a1d CXamination

Reein

iy’

|
!
|
|
f

Centrai Administingee T

HT Tgnnfs:
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B , -1 - | X
R 97 ) iR A
- 4 \&|OF CANDIDATES FOUND NOT ELIGIBLE TO APPEAR IN THE LDCE FOR PROMOTION TO THE
- GRADE OF SDE (T) TO BE HELD ON 15.7.2007 (SUNDAY)

-

AN
,  [SLNo R  NAME DESGN | UNIT/SSA
Ay, 1 1{TUSHAR AGARWAL JTO  [CGMT/GH S
2 2|uvOTISH BAISHYA JTO CTSD/GH
.3 ~ 14|PRANOTTAM BASUMATARY JTO ETR
A 4 32| SUNIL MISHRA ) JTO GMTD/DR
- 5 42|PRAKASH SINGH JTO GMTD/JRT
6 44 |SANDEEP SINGH JTO GMTD/RT
7 B66|TAPASH ROY CHOWDHURY JTO GMTD/KMP
- 8 84|SMT. SHAMPA DUTFA JTO  |GMTD/KMP ,
9 117 |NAJEIB HUSSAIN SABRI JTO GMTDI/DR j
10 132|AIZUDDIN AHMED ‘ J10 GMTD/BGN ;
11 | 144|ABDUS SABUR AHMED : JTO GMTD/BGN l
12 145|SALEH MD. MIZANUR RAHIMAN - JTO  |GMTD/BGN i
13 146|BIPLAB KUMAR DEB SINGHA - JTO |GMTD/BGN :
14 .| 156|AMULYA KUMARROY | Jt0o  [GMTD/BGN | -
15 | 157|BAIKUNTHARAMDAS | = . JTO.  {GMTD/BGN-
16 | 158|RAMESH CH. RAY i JTO GMTD/BGN
17 167 1CIKASH BARAN DEY ' JTO CGMT/GH
18 185{L. MILLAN SINGH - : ) JTO NETF
19 | 192{AMITABH DAM ' JTO GMTD/NGN
20 198 |PREMCHAND KAMBHAMPAT! JTO GMTD/NGN
21 199|KAMAL KUMAR BORO JTO GMTD/NGN
22 203|BASUDEV DEKA : JTO  {GMTD/NGN e
23 | 205]MD. ANISUR RAHMAN KHAN : JTO GMTDINGN |
24721 207 |MD. SAFIQUR RAHMAN : JTO |GMTD/NGN
25 ] 208|ABANI MOHAN DAS JTO GMTD/BGN
26 237|YOGESH KUMAR NAGAR JTO GMTD/KMP
27 241 PRADNYASHIL TUKARAMJI DAHIWADE JTO GMTD/SC

\
niral Adm,msfranw‘rnbunal
‘ q-,-r;i?,,’ T’T ‘T{g-r,_q, -{n{]’r(';]'a‘

| G 009~
;‘ Guwaha‘s Benoh
S WF"V-W Bisir

——— . SRR
* TN St N v e oot e

Page 1 of 1
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'No.Q-.E()/'ZOOS'Pch.U : .
BHARAT S:\NC\'[I\R'N‘lG.’\f\'\ LIMITED ’ /X
|A Guvernment of (ndia Enterpriac) '

' CORPORATE OFFICE .
PERSONNEL -1} SECTION . : . o
148, Barakimmda Road, New Deliti- 1. ’

43, Satuesman House,

S Heskis ol Acainiisieat
Pharal Sanchar Pl Liznited

Dcp:u‘m:-;m:n\ Cm‘:\pcm'\:.w: Exu o be held on
10.6.2007 lor. promoion {romJTQI W GDE(T) grade -
N - i i : .- Y
L Clanticauon thereol. ! S

inination

Skt -

No. 5-4/2005-DE dated 11.4,2007
‘of application form for - Limited

office letter
for prosmotion 0 SDE(T) grade ' C . \

Cplease refer Lo Ams
eremy the  ast date for receipt
Deparunenial Cumpetilive xunination
has been extengded uptu 15.4.2007. _ N

es regarding computation
e crucial date and, raining
| competitive Examination : o \

“Poubis Fave bean rotsed by earious Cirel
af chigibiiny condition with reference o
perind spent iy JTO prade for thie Deparimenta
wr (rotnouion fram JTOU 0 GE(T prade fo be held on June 10, 2007. ,
The following g];u.."'xc;n'um:; ave herehy given m i vegard. ’ : (‘

e e i & i

[8L.io. | Do S ——
i ‘,\VH;\L in o the L As pul of Recruitment Rudes |
i eracial date far ::':mcl note below it . the candidate applving :
Crevlentany, oyt e Exnrunacon should have completed
repalur Lnnee vears uf repulur seevice the grade of
SICK for \\J'K'O(_'l"; as on the st July of the yeur 0
L vjivis vacaney | which the vacuney perliuns, as under:- -
~'|";."_ L";_l_i.;!-".blc Cundidales BRI
£ 20 Completed 3 yrs as on 1.7.2001 Tant
Py iy 0 v i ;o +9nira ini s 1
0203+ Completed 3yrs as on L7200 ;}..;;.};.Admm‘s”am’&mbuna! "l
’ 1200304 ¢ Completed 3 yes s on 1.7.2003 I BRI wenRi e f'
_Compieted 3 515 38 08 170000 ¢ EECIR ; i
. o mcompict T i ol 1, 1.0 ‘P/ . }
. : ¢ e | As per W O, NS, 1w Bk el TG pLITEy !
pertad - spent L Est(D) dated 8.3.1983 (copy enclosed):  ti T '
‘ o wraiing lor | . . . A i i
A Cappuinunent { V' - i B ‘.
o e \, ?‘?"@gaﬁ Banch .*
RIS v < {1 -m“ s
; revkoned " \r !0'3 e i
LW s 3 : L-\ ‘ . S
IRYOTLRD pepalar : '
: i
- e P it ,-—-—-,-.._Au-——..——-—--v.._.._._. .___—.":!._":,.‘
)/ . C e R . . . ‘ R . . -
" lmp.//\\/\\'\v.muamt.bsnl.c_o.m/bsnl/1ntranetsue/c1rculard1sp.php?ﬂag=0&cxrcular1d=10499‘ 4/18/2007 ;
LN : )

SR PRI 0 ) . .
T R S VA 127 )
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wems o o - As Per Column 12 Tand note there under |
(MITHETITH vead ol RIS, 2002 of SDE(T) ’ ‘ }
! [ .

|

!

Swialh pote d

rereig i
S RRs, 2002 of,

o

1
{
i

P 5D, wiheTr
ijuniors haviep the
jquadifying cligibaay 5
bservice are being i
fallowed  tur the | :‘
i LExaninution, : Ve
( whethier seniors : ’ e
sl - aly ke }
seraniedy s appear AN —— Cis e~
0 oihe exmnihation ' . i
Corovided  1hey o {
a0t shon ol 5
FUGUNTL " i
duratiiving feligibilicy : . o
Dsennes by ere ' ' o ‘
Lok v, |

fhucie olfices concerned are reguested to serutinize and: forward the
appheaticrs ot thoe condidates uy the light of the aloreaaid clarificalions.

Yours wrualy, .

'_")\‘NL;/\\-': E
IBINDU ROY]  ~
ABSISTANT DIRECTOR GENERAL (PERS-{1)
© 0 TELE:D 23037191 /Fax: 23734150
Eacl: | o S -
Copvte.s-
. ADGIDE], BSNL CO, Sttesman House, New Delhi _ ‘
skl AL Cavid, Us[BGT), DoT Hrs, Sanchur Bhawan, S
N : ’

YRR AP

'

A LN e

VE e aang

Guwahati Banch,
TR erd

://W\\fw.intranet.'Bsnl.co-;in/bsnl/_iﬁtranetsite/circulardisp.php?ﬂag=1 &circularid=10499 '_ 4/1 8/2007‘
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AVPLICATION FOR APPEARING IN Tl ). m,.n-n : toh \mr\ép\ “"'1"" Tivie

TO CTHE GRADE SUt z,.\/x.m
a1, 1, (;N Lo HINII,?.(:()

LINWENEIR

A%N‘@Dj

.i'lff[)z'.tc oI'lJii'lh . !

N3 s Year ol Recruitment as J10Q
- (as allolied on appointiment)

4. Date of doining i'n' the JTO grade on regular
- basis - ) Ll
N - -
. : Con e l
5. - Cirele to which ticlongs i
6. Olfice of Present posting i
; " 1
Voo ('u"n' of Examination (!(“:I’R'(l :
. \\/.m vaciney yu.( )\ lx,-ll)l( .uul lruny applicd
B '”. .
(£ QO}:IO(J,-%Z()()'I-US ¢ 2005-
- 00) . Sl
9.0 Wrile k‘.:llr’.;',\')l'y o '\vh'ic._h he / shes belongs
(SCIST) R
0. Whether 1c/s!‘p wanls (o wrile (he Answers in
Findi Lo

1 Whether (hc olhcc. 5. \voxl\m" as upul i SDIE
(i), Iso, the mode of promotion (Promotion

Quota or Con.puhlwc quota) and No and daic of

promotion order

l\nln""u'l-
- Ao { -

Eate 21

i orecommende l that - Shri

i ‘.olcnmly (lcdnu that” the mlmmllmn furnished above is correel 1o the best ol my

PRAIA S

08 ICTT{L( \/

Ve 2ool o

260G 200% v

(v g

ASSAM -

O/ THE j‘)S (D-TAX),
"JORHAT.

-
(2 LML,

CGUIWAHAT] -
2ooli~ o5 £ Qeouv- b g
GENERAL. o) .

HNO - ¢ IN ENGLISH)

o, &

Telecom Otficer who fullils the condition of cligebility preseribed in the Recruitment i, = of
sub- Divisional Engincer (Teiccom) (No.20- 2472001-Pers - 11 dated 28-02-2002 aud ((‘x-.wuulum

No. -20-1/2001- l’us Ui \(C(l l7 07 2007 aml

C\mmnahon L . g

(S/w'ululu /)n/(' n/)(/ ,S(.u/’afjllé 7(7/11'://:///w Iu///uu/))

Lulmul'lh'll lha .|lmv<, Lentries made by the candidate have been verificd and he
for appearing in lhc’kl umlul l)upnlmcnl . Competitive Uxamination for prometion
Sub-Divisional Engincer (lclucom) undler 25%% (lHUll for the v.xwmy year (s)

ot
: (\'i;,:/lu/u/c of the ceandicleey
i/l\}@,}-{ IRTTHTY,
% 10~ )0)6, may be permilted (o appear i {he
inoclipible
o oprade of
Sttt /)u/: & Newd
nl |)l spaded OFTcer (STS Y IM
: Du\won“lﬁ.mmecr 8]\\.|L/(/-!I\L T

Cic

E I R

b e w@w

D, B, JORHAT-725001

Cemramdmiri Statare Trisum n‘wnal
‘( ""}n ‘3‘ "“’P'am

'.-"'."7.

Guwahati Bench

TETR =i _J




Ahny <~V

BHARAT SANCH'P;I% NIGaAM LTD.
(A Govt. of India Enterprise)
Office of the Chicl General Manager Telecom.
Assam Telecom. Circle, BSNL Administrative Building,

Panbazar, Guwahati-781 001.-
A .

No. Rectt-1/57/2007/28 . 7" Dated at Guwahati the 27.6.2007.

o,
The ADG (Pers-11)
BSNL Corporate Office,
Personnel-11 Section,
102-13, Statesman IHouse,
148 Barakhamba Road, New Dethi-1 IO 001.

suB: Limited Departmental Compcllllvc L\annnatlon for pnomotmn (o the
‘ ;,u\d(, ol Sub-Divisional Engincer (Telecom.) under 25, quota.
Reschieduled (o be held on 15.7.2007 (SUNDAY)

REF: BSNL/CO letter No. 2-29/2005-Pers. 11 dated 16.4.2007.

In pursuance to your letter under reference, the list ol candidates
'numbcnno 222. (two hundred twenty two) only cligible to appear in ‘the above said
examination ﬂom this Circle is sent l‘lClC\Vllh for disposal at your end. -

Enclo: as above. - -

(B.C. PAL)
Assit. Dircctor Telecom. (Rectt)
PH: 0361-2736347

Copy to: I. The ADG (DE), BSNL CO, New Delhi, along with a copy ol the list ol
cligible candidates . \ '
Sl
(B.C. PAL)

AsstL, Director Telccom. (Rectt)
PH: 0361-2736347

Ry~
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:__.w; Y R VI {7 . ”
T ~ -~ b R ' S ANNENTT

NARE DESGH RIY | DOJ AS ITO Roll NO. Eligible for the year © REMARKS
2001-02 | 2002-03 | 2003-04 | 2004-05 | 2005-05
. KHiEmNA NEWAR SOE 1959 25-Jan-y1 ASTISDE-2007/001 YES YES YES YEs 1 TYES ]
FUAY CHEMDA . : SDE | 1959| 28-Jan-91 ASia/SDE-2007/002 YES YES YES YES YES ik ] -
SRAJESH CHOUDHURY SDE | 1989 29-Jan-91 ASPAISDE-2007/003 | YES YES YES YES- | YES _
7y TAJIB K. BEAMAN SOE | 1989 29-Jan-1 ASIA/SDE-2007/004 YES YES YES YES | YES
H2i RS, NIVA ZARUAH SDE [ 1989 29-Jan-91 ASMISDE-2007/005 YES YES YES ‘'ES |- YES
C#LIP GHOSH JTO | 1589 29-Jan-91 AS!A/SDE-2007/006 YES YES YES YES “YES
MRINMOY E4UYAN SDE | 1989] 30-Jan-91 | ASK/SDE-2007/007 YES YES YES | YES YES
DULAL CHAYDRA KAR SDE | 1989] 31-Jan-91 ASIM/ISDE-2007/008 YES YES YES YES YES
MRS. LULU HANDI SDE | 1989]| 1-Feb-91 ASHi/SDE-2007/009 YES | YES YES YES YES
1 212| PULAKESH 2EKA JTO |1989] 7-Feb-91 AShi/SDE-2007/010 YES YES YES YES YES
71| 220]PRAMOD KLHAR PATHAR . SDE | 1989| 7-Fex-21.-] ASM/SDE-2007/011 YES YES YES YES |- YES .
12 | - 71]|B'REN CHALDRA KUMAR SDE | 1989 11-Feb-91" | ASLWSDE-2007/012 YES YES YES YES YES .| T . Zibanal
13 |- 235[AMITARH R2NDI SDE | 1989| 27-Feb:g1-| ASHKISDE-2007/013 | YES YES YES YES |- YES TR
14 100[17xS. GEETENIALI KAKOTI SOE | 1989] 1-Jun-83 ASIA/SDE-2007/014 | YES YES "YES YES YES Haia Goindition el
15 109|MD. AAZA.L HUSSAIN SD= | 1990 6-Nov-S2 ASILSDE-2007/015 YES YES YES YES YES -
16 | 76|UTPAL KUIMAR SARMA - SDE | 1930 §-Nov-62 ASIA/ISDE-2007/016 | YES YES YES. | YES YES i .
17 77[MD. AKHTAZ HUSSAIN . | SDE |1990| 9-Nov-92 ASHKI/SDE-2007/017 | YES YES YES YES YES- 1 - Uy
18 225|D1LIP SARIA “SDE | 1990[ 9-Nov-92 ASH/SDE-2007/018 YES YES YES YES YES ;
19 239]SANTONU EDRPUZARI SDE | 1990] 9-Nov-62 ASHI/SDE-2007/019 | YES YES YES YES YES | . :
20 91|ARUN KUiER DAS SDE | 1990| 31-Dec-92 | "ASIM/ISDE-2007/020 YES YES YES YES YES Cuwahati Pench
21 111 |MAENTU KULR BAISHYA SDE | 1990 31-Dec-92 ASIA/SDE-2007/021 YES YES |.YES YES YES ey TR
22 <7|BIRENDRA SARMA | soE [1991| 1-Jan-93 ASL/SDE-2007/022 YES YES YES YES - | YES Qe TR T
23 101|MRS. ANITAADHIKARI SAIKIA SDE |[199t] 23-Jul-23 AStA/SDE-2007/023 YES YES YES YES YES T ' . :
24 SO|RAJANT KALTA DAS . JTO | 1991] 28-Jul-93 ASIAISDE-2007/024 YES YES | VYES YES YES T
25 | 122|RSJESH CHAINDRA PANDEY SDE | 1991 26-Jut-93 - | ASM/SDE-2007/025 YES YES YES YES | "YES
25 125|SHIBAJYOT: DY . SDE | 1991| 2-Auc-93 |- ASILW/SDE-2007/026 YES YES YES YES YES
27 227|REBINDRA LUIMAR NAYAK SDE | 1991 13-Sep-93 ASIAISDE-2007/027 YES: YES YES YES YES
283 3|LADU KISHCRE PADHIARY SDE | 1991] 11-Nov-93 ASIAISDE-2007/028 YES YES YES YES | YES
29 24|PANKAJ KULAR TALUKDAR - SDE | 1991] 15-Dec-93 AStA/SDE-2007/029 YES. | YES YES YES YES -
30 89|BRAJEN KR_SARMA : SDE | 1991| 15-D2c-93 ASIA/SDE-2007/030 YES YES YES YES | YES
31 93[HITESH CHINDRA KALITA SDE | 1991| 15-Dec-93 ASIAISDE-2007/031 YES YES |. YES YES YES
32 110|RAJ KUMARNATH "7 | spbeE |1991| 16-Dec-93 ASIA/SDE-2007/032 YES YES YES YES YES
33 112|SANJIB CHEXRABORTY SDE | 1991 16-Dec-93°-| ASM/SDE-2007/033 YES YES YES YES YES
) 4 182/ RANJIT KURPAR BASURIATARY SDE | 1991] 16-Aug-34 {—ASIA/SDE-2007/034 YES YES YES YES YES—
35 136[HIRENDRA IATH MITRA SDE | 1992] 4-Jul-94 = |- ASWM/SDE-2007/035 | YES YES YES YES | .YES
35 121|RABIN CHOWOHURY: . SDE | 1992 16-Aug-24 | ASKI/SDE-2007/036 YES YES YES YES YES
37 231|FIROZ AKHTAR KHAN | spbe |1992] 16-Aug-64 ASIM/SDE-2007/037 YES YES YES YES YES
38 72|ARINT ROY PFADHAN! SDE | 1992 7-Dac-94 ASIA/SDE-2007/038 YES YES YES YES YES
33 6|MIIKUTAR FaSidAN SDE | 1992 19-Dec-4 ASHh/SDE-2007/033 YES YES YES YES YES
) 126]RAJ PRADIP CHAKRASSATY JTO | 1992| 20-Dec-94 ASIA/SDE-2007/040 YES YES YES YES YES
41 21{BIDYUT BIKASH SARIMA SDE | 1992 23-Dec-84 ASHi/SDE-2007/C41 YES YES YES YES YES
42 | 251|CIS. ANILKUSIAR . SDE | 1592 20-Feb-85 ASIA/SDE-2007/042 YES YES YES YES | - YES
43 253|221 NAGESV:R RAD SOE | 1932 20-War-85 AS(3/SDE-2007/643 | . YES YES YES YES YES
44 185V DINESH SiINGH . JTO | 1922 10-Api-93 "ASIAISDE-2007/044 YES YES YES VES YES'
43 278|DISYENDU FAUL SDE [ 1922| 10-Ap-05 .| ASHAISDE.2067/045 | YES YES YES YES YES !

i _ i 7
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P CHIDALANDA SDE | 1982] 2-Sep-95 ASINISDE-2007/046 - | YES YES YES | YESTTvEs | v
172 TGENDRA GOWDA JTO |1952]-. 9-Sep-95 | ASIA/SDE-2007/047 YES YES YES | TVEs T vEs | — e
BHAIROB GO IAIN 'SDE. | 1983] 28-Aug-95 | -ASH/SDE-2007/048 YES |- YES | .YES | "YEs | VYES |
< G'RISH CH. BARIAN ; - - SDE [ 1983] 16-Oct-95 | ~'ASI4/SDE-2007/049 |- YES YES YES YES YES
g | SWWAPAN KUMAR MUKHERJEE . | JTO | 1983] 24-Oct-95 ASHIISDE-2007/050 YES YES YES YES | YES ]
7 MIRENDRA NATH BHATTACHARJEE | SDE | 1983] 24-Ocl-95 ASI/SDE-2007/051 YES YES YES YES | YES
52 219|SARBANANDA SAIKIA SDE | 1983[. 24-Oct-95 | ASM/SDE-2007/052 YES YES YES YES | YES. |
. 53 | 163|SOOMAR JYOTI ADHYAPAK JTO | 1993] 18-Aug-97 ASIM/SDE-2007/053 YES YES YES -| YES | YES |
: 54 38|ANIRBAN DUTTA . - . JTO | 1993| 20-Oct-97 | ASM/ISDE-2007/054 YES YES YES |. YES | YES
| 55 113|R=JIB KR, DUTTA SDE [ 1923} 20-Oct-97 ASIA/SDE-2007/055 YES |- YES YES YES YES
‘ 56 118|DERUBAJYOTI DAS | SDE |} 19e3| 20-Oct-97 ASIAISDE-2007/056 YES YES YES YES YES.
et 252|A. S. MOHAN KUMAR SDE | 19¢3] 22-Nov-97 ASMISDE-2007/057 YES YES YES YES YES
* 8758 | 249]SANJIB BORTHAKUR SDE | 1923] 12-Jan-98 . | ASM/SDE-2007/058 YES YES | YES YES YES .
‘ 59 - 8|ACHYUT KUMAR HALOI SDE | 1893] 9-Feb-98% ASMISDE-2007/059 YES YES YES YES YES *
60 10| PREANABIYOTI GOGOI SDE | 1823 9-Feb-98 ASIM/SDE-2007/060 YES YES YES YES |- YES
61 13[SUSHANTA SAHA SDE " | 1993] 9-Feb-98 ASII/SDE-2007/061 YES | . YES YES YES YES B
62 22 |HIRLANGSHU PATGIRI SDE | 19¢3| 9-Feb-98 ASPMISDE-2007/052 YES YES YES YES YES- vistraingg (NDURA |
63 | 27|PRALAY RANJAN DAS o SDE }1933] 9-Feb-93 ASIM/SDE-2007/063 . | YES | -YES YES YES YES o RN Pt L)
64 31|JAHAN RAFIQUE AHKNED JTO |1923| 9-Feb-98 ASNISDE-2007/054 YES YES - | "YES YES YES n . !
65 | . 35|SEXHAR ROY - SDE - | 1993 9-Feb-98 ASMISDE-2007/055 YES YES YES YES YES' : ]
66 50| SAIENDRA KAKATI JTO {1993] 9-Feb-93 - ASM/SDE-2007/066 YES YES | .YES YES YES : N oA+
67. 52{GC3INDA CHANDRA KUNDU JTO 11933 9-Feb-98 _ ASIA/SDE-2007/067 YES "YES |- YES YES YES e Y :
68 79|JAYANTA CHANDRA IWONDAL SDE | 1923 9-Feb-98 ASIM/SDE-2007/068 YES YES YES YES YES !
69" | 149]MRINAL KANTI NATH JTO. | 1923] 9-Feb-98 ASM/SDE-2007/069 YES YES YES YES YES i
70 .| 189JUTRPALHAZARIKA .. . ... . ..{.JTO |1923] 9-Feb-98 © ASI/SDE-2007/070" YES YES YES YES YES K
71 161! SUNIL CH: SARIMA B JTO | 193] - 9-Feb-98 ASMISDE-2007/071 YES | " YES YES YES YES o
72 164 |SALLEN KAKAT: M ' "JTO 1983 9-Feb-28 | ASIA/SDE-2007/072 YES YES | YES YES YES
73 184 |HELIENDRA PRASAD DUTTA JTO {1923| 9-Feb-98 | .. ASIM/SDE-2007/073 YES YES YES YES YES
74 | 200{L. GEBANANDA SINGHA SDE | 1953] 9-Feb-98 ASIA/SDE-2007/074 YES YES YES YES YES
75 176]ASEIT CHANDRA PAUL .| JTO_ |1983| 19-Feb-98 ASMISDE-2007/075 YES YES YES YES YES
76 |  69|MANASH ROY CHOWDHURY - . JTO |1993| 2-Mar-98 ASM/SDE-2007/076 YES YES YES YES YES
- 77 |- 73|BIRINCHI KUMAR DEKA . . |:JTO0 |1983] 2-Mar-98 ASM/SDE-2007/077 YES YES YES YES YES
78 7|AMAR DEKA , JTO ]1983| 1-may-98 ASM/SDE-2007/078 YES YES YES "YES YES -
79 248|RALIANI KANTA DEKA . SDE—{ 12%3] . 1-May-98 ASM/SDE-2007/079 YES YES |—YES YES YES - -
DILEP? BHUYAN SDE | 1983] 4-May-98 ASMISDE-2007/080 YES YES YES YES YES .
25| KALLOL CHAKRABORTY SDE [1883| 4-May-98.:4:2:ASN/SDE-2007/081 YES YES YES YES YES I -
UMESH BORA L SDE | 1923 4-May-98 |° ASM/SDE-2007/082 YES YES YES YES YES
83 63| SATRAJT NARAYAN LIONDAL JTO 1933 <-tmay-68 ASM/SDE-2007/033 YES YES YES YES YES
84 | 67[MR3 SAMPA CHAKRASARTY . SDE | 1623| 4-M2y-93 ASMISDE-2007/084 YES YES YES: YES YES
85 162|DILI2 KR. MEDHI JTO | 1e23| 4-M2y-S3 ASMISDE-2007/085 YES YES YES YES YES
86 242 |KUNJA MOHAN HAZARIKA SDE | 19%3]| 4-May-98 ASM/SDE-2007/086 YES YES YES YES | . YES
87 18]HIMA KATAKI (MS) - . SDE |1ez3! 22-Jun-83 ASM/SDE-2007/087 YES |. YES YES YES YES - ,
88 1438]KIRAN NATH JTO | 1922] 22-Jun-83 ASHM/SDE-2007/088 YES YES YES YES YES i
82 187 |HAC3AM PRAKMOD KUIIAR SINGH JTO [1923] 7.S2p.9§ ASM/SDE-2007/083 YES YES | VYES YES | YES , i
€0 | i97|RATAN DEY SARKAR | SDE | 1823| 15-Mov-5S ASM/SDE-2007/080 | NO YES | YES |. YES | YES Eliziviz for 01-02 w.r.t. to his junior 2t SL 92
£ : ] ' : - i
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/ 4TDEY JTO | 1993| 21-Dec-98 | ASI/SDE-2007/091 | NO YES YES YES | VES | Eiighle i 01-02 w.r.l_ (o hig junior at SL62 | ., "
: ~ 234 CHANDRA BAISHYA JTG ] 1994| 17-Jun-96 | ASIA/SDE.2007/092 YES | YES~| YE3 | ‘YES YES [ Pr— i
. m [7ASH ROY JTO |1994| 8-May-98 ASHMISDE-2007/093 YES YES YES YES |° YES [ - | L
S DPANKAR HATH - JTO | 1994] 12-May-98 | ASN/SDE-2007/094- | YES | YES YES YES YES : il T
9| SWAPHALI KALITA T | JTO ]1994| i8-May-98 | ASMISDE.2007/095 YES |  YES | YES YES YES | . | ‘ j
g|DHIRAJ TALUKDAR JTO {1994 7-Sep-98 ASIA/SDE-2007/096 YES | YES YES | YES YES ' j 3
T17|BANANI PHUKAN (MRS) | 79TG [1994] 7-5ep98 | ASIISDE-2007/097 | YES | YES | _YES | YES | YES 1 75 AL ]
19|BARNALI BARPATRAGOHAIN (.55) | JTO | 1994| 7-Sep-98 | ASM/SDE-2007/098 YES | YES- | YES YES YES ] '
29|MANAS CHAKRABORTY JTO [ 1994 7-Sep-98 ASt/SDE-2007/098 YES | YES | .YES YES | YES ,
64|ARUNA CHETIA - JTO | 1994|- 7-Sep-98 | ASMI/SDE-2007/100 YES | YES YES YES YES Aywahat B21Ch ,
65|PALLAB DEKA | JT0 [1994] 7-Sep-93 ASI/SDE-2007/101 |. YES | YES YES YES | -YES ' iy T TN {
230|BABITA BARUAH 2] JTO [1994] 7-Sep-98 ASMISDE-2007/102 YES | YES YES YES | YES TS
36{SARANGAPAN] GOGOI ST TJTO. [1994] 18-Nov-98 | ASMI/SDE-2007/103 NO |--YES YES YES YES | Elighle for 01-02 w.r.t. his junior at SL 106
141 |[MRINAY TALUKDAR T |7 JTO. [ 1994| 25-Jan-93 | - ASIA/SDE-2007/104 O YES YES | YES YES .| Eligibiz o 01-02 w.r.L. his junior at SL 106
: 183|BHASKAR RABHA : SDE | 1994] 7-Sep-00 ASM/SDE-2007/105 NO RO YES | YES YES | Efigiole for 02-03 w..t. his junior at SL 105
! 106 | 229|JAGEN CHANDRA MEDHI JTO | 1995| 12-May-98 | ASM/SDE-2007/106 | YES | YES | YES YES YES
{ 107 87|MRS. ANJALI SARKAR . JTO | 1995| 19-Jun-00 AS/SDE-2007/107 NO NO YES "YES YES Efigible for 02-03 w.r.t. his junior at SL 109
| 108 | 170|MANABENDRA DEY JTO 11995 19-Jun-00 | ASM/SDE-2007/108 NO NO YES YES. | YES | Eligible for 02-03 w.r.t, his junior at SL 109
3 109 | 105|DEBIPRASAD BHATTACHARJZE JTO {1995 22-Jun-98 | ASM/SDE-2007/109 YES | YES YES YES |- YES R - - .
110 | 120|PARTHA SARATHIDE JTO | 1995] 21-Dec-98 | ASMI/SDE-2007/110 NO YES YES | YES YES |- ‘-
111 | 133]AKSHAYA KUMAR DAS JTO {1996 16-Jun-00 | ASM/SDE-2007/111 NO RO | YES | YES YES —| Eligible ier 02-03 w.r.L. his junior al SL 122
! 112 | 86]MRS MOUSUIMI LARIRI GHOSH JTO | 1995] 19-Jun-00 | ASI/SDE-2007/112 HO NO YES | YES YES | Elgible fcr 02-03 w.r.L. his junior at SL 122
; 113 | B88|RAMANUJ DEY PURKAYASTHA JTO 1995 19-Jun-00 .| ASM/SDE-2007/113 NO RO YES YES YES | Eligible for 02-03 w.r.t. his junior at SL 122
f 114 | 127|PRIYA RANJAN CHANDA JTO [1995] 19-Jun-00 | ASM/SDE-2007/114 NO NO YES |  YES YES | Eligivls ier 02-03 v.r.t. his junior at SL 122
i 115 | 143]UTPAL GOSWARI JTO [ 1996] . 19-Jun-00 | ASM/SDE-2007/115. | . HO ) YES YES YES | Eligiole 127 02-03 w.r.L. his junior at SL 122
' 116_| _147|GIRINDRA NATH KALITA | JTO | 1995| 19-Jun-00 | ASHM/SDE-2007/116 NO ) YES YES YES | Ghoile 127 02-03 w.r.t. his junior at SL 122 |~
: 117 | 194{SUBHASH CHANDRA ROY JTO | 1996] 19-Jun-00 | ° ASIA/SDE-2007/117 NO MO | YES YES YES | Ehgidl fe: 02-03 w.r.t. his junior al SL 122
118 | 195|DiPAK DUTTA JTO [1996] 19-Jun-00 | ASMI/SDE-2007/118 NO NO YES | YES YES | Eligivis fo7 02-03 w.r.t. his junior at SL 122
119 | 240|KAIWAL BORO : SDE | 1996] 19-Jun-00 | ASM/SDE-2007/119 NO NO YES | YES YES | Eligibls for 02-03 w.r L. his junior at SL 122
A 120 | 245|PRABIN KUMAR SAIKIA JTO |1996] 19-Jun-00 | ASM/SDE-2007/120 NO. | NO YES YES YES | Ehgiie ior 02-03 w.r . his junior al SL 122 |~ - _
"I [ 321 | 174|OV/IPEN SARMA JTO | 1996] 16-Nov-00 |~ ASMISDE-2007/121 NO NO NO YES YES | Efigible for 03-04 w.rt. his junior al SL 122
o | {122 | 68|PRATUL SHARMA'PANDIT JTO [1997] 21-Dec-98 | ASM/SDE-2007/122 NO YES | YES YES YES '
123 | 214|ARUP KUMAR DEY JTO |1997! 21-Dec98 | ASMI/SDE-2007/123 NO YES YES YES YES - - , =
124 | - 92|MRS. NIBEDITA ROY A JTO [ 1997| 19-Jun-00 | ASMI/SDE-2007/124 NO-] NO YES | YES YES Eligivls for 02-03 wi.r.L. his jonior al SL130
T 125 | 107|DILIP DEBNATH JTO | 1997 19-Jun-00 | ASMI/SDE-2007/125 NO NO YES | YES YES | .Ehigible for 02-03 w.r.L. his junior al SL130
—EBE~1--188| SUDEEP DUTTA JTO 11997 19-Jun-00 ~F -~ ASMISDE-2007/126 NO NO YES YES YES | “Ehgiterisc98-03 w.r.l. his junior al SL130
127 | 150|DIPAK KUMAR KALITA - : JTO ] 1697 19-Jun-00 { ASMI/SDE-2007/127 NO NO YES YES YES Efigils far 02-03 w.r.t. his junior &t SL130 -
& 128 | 137|SUBRATA KUMAR DEY JTO | 1997] 20-Jun-00 | ASM/SDE-2007/128 NO NO YES YES YES Eligible for 02-03 w.r.t. his junior at SL130
[ [ 728 ] 221]ANIL SAIKIA JTO | 1997{ 20-Jun-00 | ASM/SDE-2007/129 NO NO YES YES YES Eligibis ior 02-03 vv.r.L. s junior 3t SL130
{ | T130 | 244|TARUN CHANDRA SARWA SDE | 1998| 4-May-98 ASM/SDE-2007/130 YES | YES YES YES YES »
i [ 731_| 225|MD. JAMSHEDUR RAHMAN JTC 11998| 21-Dec-98 | ASM/SDE-2007/131 .|  NO' YES YES YES YES
" [ 132 | 181|DHARMIK DEORI , TSDE ] 1958| 22-Dec-98 | ASM/SDE-2007/132 NO YES YES YES | YES -
i [333_ | _179]AEDUL SATTAR JTO | 1998| 23-Jul-99 ASM/SDE-2007/133 NO YES YES YES YES
| 134 34|RAMENDRA CHANDA JTO 11293| 25-Jul-99 ASMISDE-2007/134 NO | YES '| YES YES_ | YES
" [ 335 | 54|DEBABRATA BHOWRICK JTC 11998| 25-Jul-99 ASMISDE-2007/135 NO VES /| VYES | YES | YES
i : o ) . . { .
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DESGN| RN I D0J AS JTO Roll KO, 7057107 2002.03 | 200307 ] 2004 05T 5695051 REIMARKS 3
(AT RAY JTO | 19221 26-Jul-99 ASTA/SDE-2007/136 ) YES YES YES YES
[ SINORA NATH SENGUPTA JTO | 168231 31-Jul-99 ASIAISDE-2007/137 NO YES YES YES | .YES.
ASAFULLA KR. SARA _ JTO [1932] 16-Aug-99 | . ASM/SDE-2007/138 NO YES YES YES YES
"= S AJIT BHATTACHARJEE JTO | 1523] i6-AUg-99 | ASMISDE-2007/133 | NO YES | YES | ves | VEs
59| BRAJEN KAKATI - JTO | 1983] 15-Aug-99 ASM/SDE-2007/140 NO YES YES YES YES
206 | PRADIP CH. SARIMAH JTO | 1983} 16-Aug-99 ASNMISDE-2007/141 NO YES YES YES YES - .
201|MD. SAMSUL HOQUE JTO |16%53] 30-Nov-99 ASM/SDE-2007/142 NO NO YES YES YES Zhgiole for 02-03 w.r.t. his junior at SL 160
106[MRS. JAYA MAZUNDAR JTO |[1923] 20-Dec-99 ASMISDE-2007/143 .| NO NO YES YES YES Zhigible for 02-03 w.r.t. his junior at SL 160
195|MINTU KUMAR BORA JTO 1963} 1-Jul-00 ASM/SDE-2007/144 NO NO YES YES YES Zligible for 02-03 w.r.{. his junior at SL 160
26| MANIK CHANDRA DEKA JTO | 1883] 10-Jul-00 ASM/SDE-2007/145 NO HNO YES YES YES Ziigivle for 02-03 w.r.t. his junior at SL 160
] 28[RUPAK MEDHI JTO | 1983 10-Jul-00 ASM/SDE-2007/146 NO NO. YES | "YES.| YES Zhgible for 02-03 w.r.1. his junior at SL 160
147. | 128|SUDHANGSHU DEY JTO | 1983] 10:Jul-00 ASM/SDE-2007/147 NO NO YES YES. | YES Zrgible for 02-03 w.r.t: his junior at SL 160
T4 129|BISWAJEET DUTTA . JTO }1883] 10-Jul-0d” ASK/SDE-2007/148 NO NO YES YES YES Zigible for 02-03 vor.L. his junior at SL 160
149 | 130[|ABHIJEET SEN JTO - | 18821 10-Jul-00 ASHM/SDE-2007/149 NO NO YES YES YES Zigiole for 02-03 w.r.t. his junior al SL 160
159. | 131|SATRAJIT DHAR - JTO | 1923 10-Jul-00 ASIVM/SDE-2007/150 10 JO YES YES YES Ziigiole for 02-03 w.r.t. his junior at SL 160 -
151" | -142]NAZRUL ISLAM JTO |19835] 10-Jul-00 ASM/SDE-2007/151 NO NO YES YES |.-YES Zligiblz for 02-03 w.r.L. his junior at SL 160
152 | 171|RAJANI KUMAR DEKA JTO | 1983] 10-Jul-00 ASMISDE-2007/152 NO NO YES YES | YES Zigible for 02-03 w.r.t. his junior at SL 160
153 | 178|KADAM ALI AHMED JTO [ 1983] 10-Jul-00 ASM/SDE-2007/153 NO NO YES YES YES,| Zhaibie for 02-03 w.r.t. his junior at SL 160 .
154 | 180]|JAY PRAKASH SHARIA JTO [ 1923 10-Jul-00. ASM/SDE-2007/154 NO . NO YES YES YES Zhgible for 02-03 w.r.t. his junior &t SL 160
i 155 [ 202|NIPA KUMAR BEZBAROOAH JTO |[1923] 10-Jul-00 ASM/SDE-2007/155 NO NO YES YES YES Zraible for 02-03 w.r.t. his junior at SL 160 -
i 155 | 210/NILIM SAIKA JTO | 1983} 10-Jul-00 ASMISDE-2007/156 NO NO YES YES YES Zhgible for 62-03 w.r.t. his junior at SL 160
157 | 213|NIPU KANTA NATH JTO |1925] 10-Jul-00 . | ASMI/SDE-2007/157 NO HO YES YES YES Zrgible for 02-03 w.r.t. his junior at SL 160
158 | 218|SUSHIL KUMAR SARMA - JTO [19%3] 10-Jui-00 ASM/SDE-2007/158 NO NO YES YES YES Zigilz for 02-03 ve.r.t. his junior 21 SL 160
15 81| SANKAR DAS ‘ JTO | 1923} 25-Aug-03 ASM/SDE-2007/159 NO NO NO - O NO Zraible for 05-06 w.rt. his junior 2t SL 160—
189 | 155/PARAMESWAR BASUMATARY JTO | 192:] 15-Aug-99 ASNM/SDE-2007/160 NO YES YES YES YES
161. | . 55|KAMESWAR DAS Y JTO [193z] 1-Jul-00 ASMISDE-2027/161 NO NO YES YES YES
162 57|CHAKRA DHAR SARNA JTO [ 1922  1.Jui-00 ASIISDE-2007/162 NO NO YcES YES YES
153 114|DIPAK DEB JTO [1922] 1-Jul-00" ASM/SDE-2007/163 NO NO YES YES YES
{ 164 116|AMITAVA DUTTA JTO [1923] 1-Jul-00 ASMISDE-2007/164 NO NO YES YES YES
] 155 | 223|ANANTA KUMAR HAZARIKA JTO [ 198z  1-Jul-00 ASM/SDE-2007/165 NO NO YES YES YES
165 | 224|MD. JAHAR ALl JTO {198z 1-Jul-00 ASM/SDE-2007/166 NO NO YES YES YES Central Administrative Trihunall
167 “16/GOBINDA CHANDRA SARMA JTO | 18%2] 10-Jul-00 ASM/SDE-2007/167 NO NO YES YES YES %:3'}-_1 Trorrhie waornrs
163 51| JAGANNATH KAKATI JTO [ 1982 10-Jul-00 ASM/SDE-2007/168 NO NO YES YES YES R
169 53| SABI RAM KALIA JTO {1932 10-Jul-00 . | ASM/SDE-2007/1€9 NO NO YES YES YES
£:170 58| RANJIT-SARMA JTO | 1993 10-Jul-00i" | . .ASMISDBE-2007/170 NO NO YES YES YES TF A S~ .~ 2700
T ‘60| SATYEN KUMAR SARIVA JTO |19%2] 10-Jul-00 |~ ASM/SDE-2007/171 NO NO YES YES YES R T
[ 172 61[PRADIP KUMAR DAS JTO |19%2] 10-Jul-00 ASMI/SDE-2007/172 NO NO YES YES YES "
173 62]MD. MAINUL ISLAR JTO [ 1982 10-Jul-00 ASMI/SDE-2007/173 NO NO YES YES YES ] O it T %5 Dl
174 |. 74]|LOHIT CHANDRA DZXA JTO | 15%%! 10-Jul-00 ASMISDE-2007/172 | KO NO YES | YES |.YES ‘ P Sl
175 |. “94|MD. ABDUL AZIZ JTO | 192z} 10-Jul-00 ASM/SDE-2027/175 | NO NO YES YES YES =TS
175 95| AMIYA KR. SARMA JTO | 1982 10-Jul-00 . [ ASM/SDE-2007/175 NO NO YES YES YES
177 102]DILIP DAS _ JTO [ 1982 10-Jul-00 ASM/SDE-2097/177 NO, NO - YES YES YES
178 123{MRS. ARUNA CHETIZ, JTO- | 1652] 10-Jul-00 ASM/SDE-2007/178 NO NO YES YES YES
17¢ | -160[SANJOY GOGOI “JTO | 1882f  10-Jul-00 ASM/SDE-2007/179 HO NO YES YES "YES
189 | ,173|SNEHADRI SEKHAR SAHA JTO | 1922 19-Jul-00 ASNKY/SDE-2007/130 NO' NO YES YES | iYES
i ’ ! ; -
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' iagible for the yes . .
- 4// . HANE riy | 00JASITO|  Rol HO. o 2;‘0; 3)3’ T 02500"‘257 i REHARKS. ©
mcuouowu:\v —570 1 1999] 10-Jul-00". | . ASIA/SDE-2007/i81 1~ 1O NO YES YES | V&S
L “TIABIBUR RAHMAN 37O | 1993] 10-Jul-03 “AGIAISDE-2007/182 ‘| NO NO YES YES | YES .
/I/wn. KUMAR DAS JTO | 1999] 10-Jul-00 ASIAISDE-2007/183 NO NO YES YES VES
3 1 GUAANORANJAN DAS J70 | 1998] 10-Jul-00 ASIAISDE-2007/184 NO. NO YES YES |- YES |
/734|SAIFUDDIN AHMED JTO | 1999 10-Jul-00 ASIAISDE-2007/185 NO "NO YES YES | YES
/ T19|NABAJYOTI BARUAH JTO . | 1998] 7-Aug-00 ASIAISDE-2007/186 NO NO YES YES | .YES
A—75[ITESH CHOUDHURY JTO | 1998 1-Ocl-00 - ASIAISDE-2007/187 NO NO YES YES YES
158| CHABIN CHANDRA DAS JTO | 1995} 9-Oct-00 ASMISDE-2007/188 NO NO YES YES | YES
I 169| DAMODAR DEKA JTO §.19998] 9-Oct-00 ASTAISDE-2007/188 NO NO YES YES YES T j
S5{KRAGENDRA KALITA JTO | 1992] 9-Oct-00 ASM/SDE-2007/190 NO NO YES YES YES i _\,"“dmﬁmmzst rative Tty
MRS PUBALI BHUYAN JTO -} 1993] 15-Nov:00’ ASH/SDE-2007/191 NO NO HO YES |:-YES | v JHW e,
ARS. PURABI DUTTA - TJTO | 1958| 18-Mar-02 ASWMISDE-2007/192 NO NO NO NO |- YES Nl B
ABRIJIT BHATTACHARJEE JTO | 19%8| 18-Mar-02 ASIAISDE-2007/193 NO HO NO NO | YES [ i
5[LAKSHMAN SUTRADHAR JTO | 1998 18-Mar-02 ASIMISDE-2007/194 NO NO HO HO YES ; G0
SAURISH BASU JTO | 198%| 18-Mar-02 ASMISDE-2007/195 NO NO NO HO YES : CCoTvE
MANAS RANJAN PRADHAN JTO | 1993| 18-Mar-02 ASM/SDE-2007/196 NO NO NO NO | YES :
PANKAJ KUMAR SHARMA JTO | 2000 1-Apr-02 ASMISDE-2007/197 NO NHO .| NO NO YES<
NAYANNMONI GOGOI JTO | 2000] 1-Apr-02 ASM/SDE-2007/198 NO ° NO - NO NO YES
K. SRINIVASA RAO JTO | 2003| 29-Apr-02 ASMISDE-2007/199 NO NO NO RO YES ]
YEDU RAM SUDHEER JTO | 200)|. 29-Apr-02 ASM/SDE-2007/200 NO NO NO NO YES v
M. VENKATESWAR RAO JTO | 2003] 29-Apr-02 ASM/SDE-2007/201 NO NO “NO 10 YES -
40|P. YELLAMANDAIAH JTO | 2003| 24-Jun-02 ASM/SDE-2007/202 NO NO NO NO YES - B
104 | SARIHADDU SESHAGIRIRAO TJTO | 2003] 24-Jun-02 ASM/SDE-2007/203 NO NO NO NO ‘€S
30| SHEELASHREE SARKAR JTO |2002] 8-Jul-02 ASMISDE-2007/204 NO NO NO NO VE -
265 | 151|ZAMIR AHMED KHAN JTO | 200)] 4-Dec-02 ASIMISDE-2007/205 NO NO NO NO | M Efigble for 65-06 w.r.t. his junior at St 205
20z | 140|PRABAL JYOTI BRAHIMA JTO | 2001] 4-Mar-02 ASHISDE-2007/206 NO' NO NO NO 'E
207 | 189 JAYANT A KUIAR DAS JTO | 2001] 4-Mar-uz ASIM/SDE-2007/207 NO NO NO HO
202 5|BO3BILI JAGADEESH JTO | 2001] 1-Apr-G2 ASM/SDE-2007/208 NO NO NO NO
208 20| NAREN SUTRADHAR JTO | 2001] 1-Apr-02 ASM/SDE-2007/209 NO NO NO NO
515 | 135|SWAPAN KUMAR SARKAR TJTO | 2001| 29-Apr-02 ASM/SDE-2007/210 NO NO. NO NO
211 4| ASHRAF KAMAL JTO |2001] 8-Jul-02 ASMISDE-2007/211 NO "NO NO NO
212 41|WARYAO SAREO JTO | 2001}  8-Jul-02 ASMISDE-2007/212 NO NO NO NO }
F—:3 |  43|PRASADA RAO THAMMALLA JTO | 2001] 8-Jul-02: ASM/SDE-2007/213 NO NO NO NO
252 45|GOURI SANKAR BORA JTO [ 2001 8-Jul-02 ASMISDE-2007/214 NO NO NO 1~ NO
243 46| SAURAV BARGOHAIN JTO |2001| 8-Jul-02 ASM/SDE-2007/215 NO NO NO NO
372 | 190 JEEVENDRA PRATAP SINGH JTO . | 2001] | 8-Jul-02 ASMISDE-2007/216 NO NO. | NO NO | Y
217 | 191|RAJEEV RANJAN SINGH JTO |2001] 8-Jul-02- ASM/SDE-2007/217 NO NO NO | NO
2-:. | 204|DINESH KUMAR JTO | 2031] 8-Juk02 |- ASMISDE-2007/218 NO NO NO NO
Z.z | 216]ARUNJYOTI SAIKA JTO |2060i] 8-Jul-D2 ASMISDE-2007/219 NO NO NO NO
EEE R SUIMANTA NANDI PURKAYASTHA JT0 | 2001|  8-Jul02 ASMISDE-2007/220 NO NO NO NO
Z 238|KALYAN BORUAH JTO [2031]  8-Jul02 ASNMISDE-2007/221 NO NO NO | NO
2z _| 247|JONATHAN RAMMAWIZUALA THIEK JTO [2001] _8-Jul: 07 ASM/SDE-2007/222 NO NO NO | NO_1
nNg - Chgnthty List is prepared on the basis column 12 and note lhnrcunder 01 RIR 2002 of SDE(T). And computmg Trg period spent in JTO grade vide BSNL Z.0.ND

latter no 2.29/2005-Pers-l dtd 16I0-l2007
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BHARAY SAVICHAL DLOAM T D .
(A Covi, o Indla Mitwnpiadao)
Office of the Chicf General Manager Telecom.
Assam Tclecom. Circle, BSNL Administrative Building,
Panbazar, Guwahati-781 001.

" No. Reclt-1/57/2007/63 L Dated at Guwahati the 05.11.2008,

- ;

|

The General Manager Telecom., }

BSNL, \

Jorhat. . > ’

. y
SUB: Limited Departmental Competitive Examination for promotion from
JTO:(T) to SDE (T) held on 15.7.2007 Representation of Sri

Prakash Singh, JTO - regarding.
REF: "~ GMTD/ART letter No. E-7/Group-B/Exam/08-09/15 dated 25.7.2008.

With reference to the above, it is intimated that the candidature of Sri
Prakash Singh, JTO, for appearing in the above examination was rejected on the ground
that the candidate did not complete the requisite 3 (three) years of: regular service as on
1.7.2005 as per data furnished by the candidate in the application forim.

Moreover, it is worth to mention here that the list of candidates found not
- cligible to appear in the said examination was sent to all heads of SSA/Unit for
information of all concerned vide this office letter No. Rectt-1/57/2007/29 dated
27.6.2006 and the list of candidates eligible to appear in the examination was also
available on the Circle website well before commencement of the examination.

There wuas no objection/appeal before the commencement ol the
cxamination regarding the rejection of candidature of the applicant.

: Therefore, there is no scope on the part of the Civcle to give any remedy to
the applicant at this slage after the declaration of the result.

The applicant may please be intimated accordingly.
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(A GOVERNMENT OF INDIA ENTERPRISE)
OFFICE OF THE GENERAL MANAGER
JORMAT TELECOM DISTRICYT
JORHAT - 785001

No.E-7/Group-B/Exam/08-09/ L% D 3 : -07- .
! 0 /Group-B/Exam/ /L ated'at'olrhaythe 23_91;_0,0.8

]
!
Ll
‘To, : -
|
The Asstt. Director of Telecom. (Rectt).

O/o the Chief General Managerj Telecom, Assam Circle,
BSNL N_eyy Administrative Building, Panbazar,
Guwahati -781001. P :

!
'

Sub: - Representation regardiﬁg LOCE for promotion of JTO to
- SDE (Telecom): Forwarding thereof.
Ref: - The DE TAX &Mobile, Jolrhat letter No.C-1/Staff/D-Tax/
Representation / JRT / 08-09/ 01 dtd. 15-07-2008.

One representation submitted by Sri Prakash Singh, JTO E10B, Jorhat
regarding rejection ¢f his candidature for appearing in- the Limited Depftl.
Competitive Examination from 1TO (T) to SDE (T) held on July, Z0G7, which is.

. self explanatory, forwarded herewith for favour of your kind necassary disposal

please.
It is intimated that on successful completion df Orientation and Field

Training of JTO from 17-02-2003 to 25-05-2003, Sri Prakash Singh, D/R.JTO
(Rectt. Year, 2001) was appointed as JTO on 26-05-2003. )

Enclo:- 1 (one) replrescntation with - Divisional Engir@er (Admin. & Opn.)

Photocopies of documents. O/o the GMTD, BSNL, Jorhat785001.
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- BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL :
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ORIGINAL APPLICATION NO. 27 /2009

: (\7 )
5 P9 1w amef |\

v TR gty
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O

Sri Prakash Singh
.o.eooApplicant

Versus

‘The Bharat Sanchar Nigam Limited & Ors.

...... Respondents

~ AND
IN THE MATTER OF

An Affidavit to clafify certain aspects of
facts which cropped up at the time of
hearing of the above mentioned Original
Application on 12.01.2010.

" AFFIDAVIT

I, Sri Prakash Singh, aged about 35 years son of Ram Bikash Singh,

presently working as Junior Telecom Officer (OCB),‘BSNL, Jorhat, resident of
Qtr. No. 8, Type — III (New Block), Lichubari Telecom Colony, Lichubari in

the district of Jorhat, Assam, do hereby,_"solemnly affirm and state as follows:

1. That I am the applicant in the above noted case, conversant

with the facts and circumstances of the case and as such competent to swear

this affidavit.
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2. That the deponent states that he had approached this Hon’ble
Tribunal by way of filing the above mentioned Original Application raising a
grievance against the arbitrary and illegal action on the part of the respondent
authorities in not permitting him to appear in the Limited Departmental
Competitive Examination held for promotion of the Junior Telecom Officer’s
to the post of Sub-Divisional Engineer for vacancies pertaining to the year
2005-06 on the ground of having not fulfilled the eligibility criteria for

appearing in the said examination.

3. That the deponent states that the above mentioned Original
Application was taken up for hearing on 12.01.10 and on the said date certain
queries were raised by this Hon’ble Tribunal as regards the factual aspects of
the matter and directed the deponent vide the order dated 12.01.10 to file an
affidavit clarifying the said factual aspects. In terms of the order dated
12.01.10 the deponent begs to lay before your Honour the said factual aspects

in the form of the present affidavit.

4. That the deponent states that the list dated 26.07.07 of the
ineligible and eligible candidates were prepared by the respondent authorities
after complying with the provisions of Column — 12 and Note — 5 of the
Recruitment Rules of 2002. Further, the training period spent by an incumbent
Junior Telecom Officer was also counted towards computing the eligibility
criteria of having rendered three years of service in the grade of Junior

Telecom Officer. The deponent had no role to play in the short listing of

candidates found 1ne11g1ble and ehglble to appear in the Limited Departmental
Corhpetltlve Examlnatlon held by the respondent authorities. The deponent had
no reasons to doubt the process of short listing of candidates when the highest
authorities in the corporation carried out such exercise. It is pertinent to

mention here that the authorities of the BSNL have prepared no seniority list of

the incumbents in the cadre of Junior Telecom Ofﬁcer on the date of filing of

the Original Application before this Hon’ble Tribunal.

5. That the deponent states that seniority in the cadre of Junior
Telecom Officer is determined on the basis of the marks secured by an

incumbent in the Orientation Training/ Phase — I training imparted to the newly
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recruited Junior Telecom Officer. The Junior Telccor;r~0ffricers namely Sri
Sarihaddu Seshagirirao, Assam Circle and Sri Waryao Sareo, Assam Circle
who are junior to the deponent owing to securing lesser marks in the above
mentioned training were allowed to appear in the Limited Departmental
Competitive Examination held for the purpose of promotion of the Junior
Telecom Officers to the grade of Sub-Divisional Engineers. Consequently, in
terms of Column — 12 and Note — 5 of the Recruitment Rules of 2002, the
deponent also became eligible to appear in the said Limited Departmental
Competitive Examination, but due to the fault committed in short listing of the

incumbent Junior Telecom Officers, the deponent was debarred from appearing

in the above mentioned Examination.

6. That the deponent states that the fact that the above
mentioned juniors of the deponent had secured lesser marks in the Orientation
Training/ Phase — I training was not known to the cieponent. The deponent and
the above mentioned juniors had completed their Phase — I training in different
batches and at different times. Had the respondent authorities prepared a
seniority list of the incumbents in the cadre of Junior Telecom Officer, the
deponent could have known about his seniority position in the cadre of Junior
Telecom Officer vis-a-vis the above mentioned juniors namely, Sri Sarihaddu
Seshagirirao and Sri Waryao Sareo. The respondent authorities having not
prepared the seniority list of the incumbents in the cadre of Junior Telecom
Officer, the deponent could not have known at the time of publishing the list of
eligible and ineligible Junior Telecom Officers on 26.07.07, his seniority
position vis-a-vis the above mentioned persons let alone the marks obtained by
the said persons in the Phase — I training. As such, no fault can be attributed to
the deponent for approaching the respondent authorities for amelioration of his

grievances after the Limited Departmental Competitive Examination was over.

7. That this affidavit has been filed to bring on record the facts

narrated herein above.

8. That this affidavit has been filed bonafide for securing the

ends of justice.
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9. That the statements made in this affidavit in paragraphs

{, 2,4, 8, 65 g are true to my knowledge,

those made in paragraph ————

being matter of records are true to my information derived there from and the

rests are my humble submission before this Hon’ble Court.

And, I sign this affidavit on this the 18" day of January, 2010 at

Guwahati.

< | MW’"
W@ﬁlﬂ/pﬂw, ~ DEPONENT

Owresl Adtniorea Mbtne!
Ve wwiraies S

g 19 gm0

K{,“ 1
i
1
) , ‘F Govrhati Banch
s : e Tl
' <“‘[’) AT -

Vg



